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 June,  1979,  but  postponed  their  decision
 till  the  :2th  July,  979  on  the  intervention
 of  the  Mayor  of Delhi.  Meanwhile,  the
 employees’  union  participated  in  the  con-
 ciliation  proceedings  before  the  Labour
 ‘Commissioner.  The  employee  union  was
 advised  by  the  Labour  Commissioner  not
 to  proceed  on  strike  while  conciliation  pro-
 ceedings  were  in  progress.  Still,  the  em-
 ployees  of  the  Undertaking  suddenly  and

 illegally  struck  work  on  the  evening  of  the
 iith  July  1979.  It  is  learnt  from  the
 Municipal  Corporation  that  the  em-
 ployees  apparently,  tampered  with  the
 -water-supply  equipment  and  the  distribu-
 tion  system  before  they  went  on  strike.
 The  Municipal  Commissioner  and  other
 functionaries  of  the  Corporation  visited  the
 plants  in  theearly  hours  today.  Army
 technicians  have  been  called  in  to  assist
 the  civil  authorities  in  putting  the  equip-
 ment  in  order  and  in  resuming  normal
 water  supply.  Meanwhile,  the  distribu-
 tion  lines  and  valves  are  being  checked
 to  ensure  that  there  is  no  disruption  in
 distribution.  Since  it  is  the  Municipal

 Corporation  of  Delhi  which  supplies  water
 also  to  the  New  Delhi  Municipal  Com-
 mittee  and  the  Cantonment  areas,  water
 supply  in  the  areas  under  the  MCD,
 NDMC  and  the  Cantonment  was  seriously
 disrupted  this  morning.  The  Municipal
 Corporation  expects  that  the  normal
 water  supply  will  be  resumed  before  mid-
 night.

 F  -  FIDENCE
 OTION  O  NO-CON

 wn
 ae  THE  COUNCIL  -SF-  ‘MINISTERS

 SHRI  B.  P.  MANDAL  (Madhepura)  :
 Mr.  Deputy  Speaker,  Sir,  I  rise  to  oppose
 the  No-Confidence  motion  of  Mr.  Y.B.
 Chavan.  I  would  rather  appeal  to  the
 Patriot.c  sense  of  Mr.Chavan  to  witeh
 draw  this  No-Confidence  motion  because,
 as  you  know  and  everybody  here  knows,
 there  is  no  alternative  to  the  Janata  Govern-
 ment.in  this  country.  The  alternative  to
 Janata  Government  is  chaos  and  confusion
 which  may  ultimately  lead  to  loss  of  demo-
 ‘cracy  in  our  country.  Nobody  in  our
 country  will  like  that.

 During  the  Emergency,  we  had  enough
 experience  of  what]oss  of  democracy  means
 tothe  people.  The  whole  country  waslike
 ajail.  Nobody  had  freedom  of  expression  ;
 nobody  hadfreedom of  speech  ;  nobody  had
 freedom  of  movement.  Lakhs  and  lakhs
 of  our  workers  and  leaders  were  sent  to
 jail  without  trial.  The  first  and  foremost
 thing  that  the  Janata  Government  has
 done  is  that  they  have  restored  democracy.
 Everybody  is  free  now.  During  the
 Emergency,  under  the  leadership  of  the
 then  Prime  Minister,  even  the  speeches
 of  Members  of  Parliament  were  rot  allowed
 to  be  published  i:  the  newspapers.  There
 was  strict  censorship  over  (he  newspaners.
 All  those  restrictions  have  been  done
 away  with.  The  whole  country  is  now
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 enjoying  freedom.  If  at  all—I  think,
 the  No-Confidence  motion  is  not  going  to
 succeed——if  succeeds,  it  will  be  most  un-
 patriotic  on  the  part  of  the  mover  of  the
 motion.

 ’

 After  all,  what  has  this  No-Confidence
 brought  about  ?  It  has  brought
 about  a  number  of  defecticns.  Since
 long,  there  has  been  a  strong  public
 opinion  in  this  country  that  defections
 should  be  done  away  with.  The  Anti-
 Defenctions  Bill  was  pending  before  Parlia-
 ment  since  the  Fourth  Lok  Sabha  and
 every  body,  including  Mr.  Chavan,  and  all
 the  leaders  were  speaking  at  the  top  of
 their  voice  that  if  there  is  any  danger  to
 the  country,  it  is  from  the  defections  of
 legislators  in  Assemblies  and  Parliament.
 The  moment  Mr.  Chavan  brought  this
 No-Confidence  motion,  there  have  been
 a  number  of  defections.

 I  have  had  such  an  experience  myself
 in  1968.  When  there  was  the  Samid
 Government  of  Mr.  Mahamaya  Prasad
 Sinha,  my  friend  who  is  sitting  here  by
 my  side,  I  happened  to  be  Health  Minister
 just  like  Mr.  Raj  Narain  who  was  the
 Health  Minister  here.  I  also  felt  insulted
 as  he  felt  insulted.  I  also  organised  a
 number  of  members  and  that  Government
 was  toppled  and,  later  on,  I  became  the
 Chief  Minister.  But  then  at  that  time,
 these  very  gentlemen,  Mr.  Raj  Narain
 and  al]  these  persons,  from  the  house-tops
 were  saying;

 दलबदल  जो  करता  है,  देश  को  धोखा  देता  है  ।

 It  once  happened  that  when  I  was  the
 Chief  Minister,  I  was  going  by  train  to
 Hasanpur  and  by  ‘anoth  er  train  passing
 by,  Mr.  Raj  Narain  and  his  men  were
 going.  As  soon  as  they  came  to  know
 that  the  Chief  Minister  was  going  by  the
 other  train,  the  slogan  was  given.

 दलबदल  जो  करता  हैं  दश  को  धोथा  देता  हैं  ।

 Now,  he  himself  is  doing  the  same  thing
 for  which  he  was  so  much  against  at  that
 time.  Although  I  succeeded  in  torylirg
 the  Government,  although  I  succceded
 in  becoming  the  Chief  Minister  of  the
 State,  and,  later  on,  after  resigning  my
 seat  in  Parliament,  2lthoug  I  succeeded  in
 getting  re-elected  as  an  Independent
 candidate  defeating  al]  the  forces  which
 were  put  up  against  me,  from  that  time
 Tfelt  that  in  future  this  should  not  be  done.
 Therefore,  I  would  call  upon  Mr.  Raj
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 Narain  not  to  dothe  samething.  Ifhe  calls
 ita  revolution,  that  wasa  better  revolution,
 For  the  first  time,  under  me,  the  Soshit  Dal
 was  formed  and  a_  person  belonging  to
 backward  classes  became  the  Chief
 Minister.  Before  that,  nobody  could
 imagine  that  anybody  belonging  to  the
 backward  classes  could  be  the  Chief
 Minister  in  the  caste-ridden  State  of  Bihar.
 But  then,  Shri  Raj  Narain  himself  and
 all  his  men  were  so  much  against  me,
 crying  throughout  the  country—

 दल  बदल  जो  करता  है  देश  को  धोखा  देता  है  a

 How  is  he  doing  the  same  thing  now.
 I  wonder.

 And  Raj
 Nevainii

 was  speaking  about
 Jana  Sangh.  In  that  Government  also,
 in  which  I  was  a  Minister  and  Mahamaya
 Babu,  sitting  by  my  side,  was  the  Chief
 Minister,  the  Jana  Sangh  had  participated.
 And  when  Karpuri  Thakur  became  Chief
 Minister  next  time,  he  also  participated
 in  Jana  Sangh.  But  today  Raj  Narainji
 is  saying  that  the  Jamshedpur  riot  is  due
 to  some  Pande,  an  MLA  belonging
 to  Jana  Sangh—that  the  riot  was  perpe-
 tuated  because  of  him,  and  he  put  the
 blame  on  this  Government.  I  wonder
 how  it  can  be.  I  had  been  to  Jamshed-
 pur  when  Karpuri  Thakur  was  Chief
 Minister  of  Bihar.  Some  local  officers
 of  Jamshedpur  were  saying  that  the  pro-
 cession  of  some  Mahabiri  Jhanda  should
 not  pass  through  that  street  and,  for  six
 davs,  the  ML  Awasonstrike.  Later  on,
 orders  from  the  Chief  Minister  had  gone
 to  the  District  Magistrates  andthe  Superin-
 tendent  of  Police,  and  Karpuriji  was  the
 Chief  Minister,  belonging  to  the  same
 Party  as  Shri  Raj  Narain  :  he  is  still  an
 associate  of  his.  The  order  did  not  go
 from  the  Prime  Minister.  So.  who  was
 responsible  for  that  ?  (Interruptions)

 So,  what  IT  sav  is,  when  there  was  a  riot
 in  Jamshedpur,  who  was  the  Chief  Minis-
 ter  ?  After  all,  law  and  order  js  the
 responsibility  of  the  State  Government
 and  an  associate,  a  Party-man  and  an  ally
 of  Shri  Raj  Narain—Shri  Karpuri  Thakur
 —was  the  Chief  Minister.  At  that  time
 why  did  Raj  Narainji  not  say  anything?
 As  a  matter  offact,  Raj}  Narainji  and  our-
 selves,  from  1965,  thatis  for  about  4  years —before  that  I  was  also  in  the  Congress
 —were  in  the  SSP.  We  had  been  in  Socialist
 Parties  this  wavorthat.  Wehad  nothing
 to  do  with  RSS.  Personally,  T  have  got no  idea  about  the  RSS.  But  then,  when
 Shri  Raj  Narain  was  the  Health  Minister
 in  this  Government,  whey  were  the  RSS
 and  Jana  Sangh  quite  good  and  why  are
 they  not  so,  when  he  has  gone  out  of  the
 Government?  TI  don’t  understand  that  :
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 what  is  the  logic  of it  ?  When  Raj  Nrainj
 was  the  Health  Minister,  he  was  so
 much  satisfied,  so  much  happy  and
 so  much.  on  good  terms  with  the  Prime
 Minister  that  when  the  Prime  Minister
 came  back  from  some  foreign  country,
 he  had  gone  there  with  some  scent  and  he
 put  it  in  the  hands  of  the  Prime  Minister.
 At  that  time,  the  same  Prime  Ministcr  was
 quite  good.  Then  how  is  it  that  when  he
 went  out  of  the  Government,  the  same
 Prime  Minister  became  so  bad  ?

 So  I  would  appeal  to  them  that  the
 alternative  to  the  Janata  Government  is
 ‘chaos’  which  may  lead  us  to  dictator-
 ship  of  some  type  or  other,  We  have
 been  seeing  what  has  heppened  in  the
 neighbouring  States  of  Pakistan  and
 Bangladesh.  Anv  alternative  to  demo
 cracv  is  fraught  with  danger  and  it  should
 not  be  encouraged...

 Then,  about  law  and  order,  much  has.
 been  said.  After  all,  law  and  order  is  the
 State’s  responsibility,  and  there  are  diffe-
 rent  government  with  different  colours,
 with  different  Parties  ruling  different
 States.  Sothe  Centre  cannot  be  blamed
 for  al]  that  is  happening.

 Before  T1525  ४)  1946,  शीला  ‘Dr.  87
 Krishna  Sinha  was_  the  Chief  Minister  of
 Bihar,  there  was  a  police  riot  inthe  State  op
 Bihar.  Gandhiji  was  there,  Shri  Rama-
 nand  Tiwari  was  the  leader  ef  the  polic
 constables,  and  even  at  that  time  the  arm
 was  called  to  disarm  the  police.  So,  ther
 is  nothing  wrong.  In  U.P.  when  some
 Congressman  was  the  Chief  Minister....

 AN  HON.  MEMBER:  Mr.  Kamala-
 pathi  Tripathi.

 SHRI  B.  P.  MANDAL  :  When  Mr-
 Kamalapathi  Tripathi  was  the
 Chief  Minister,  there  was  a  police  riot
 and  the  army  was  called  there  also  to  dis-
 arm  the  police.  What  will  Government
 do  in  such  a  situation  ?  Can  the  Go
 vernment  go  on  seeing  the  policemen  tak-
 ing  up  the  arms  and  committing  violenc-
 throughout,  !  looting  property  and  indulg
 ing  in  arson  and  loot  ?  Can  Govern
 ment  remain  a  silent  spectator  to  that  ?
 No  Government  can  tolerate  such  a  thing.
 So,  it  was  quite  justified,  if  the  Govern-
 ment  took  the  help  of  the  Army  and  with
 minimum  loss  of  life  controlled  jt  and
 restored  normalcy  in  the  country.  I  do
 not  know,  myself  not  being  in  the  Govern-
 ment;  but  I  suspect  the  hands  of  the  friends
 opposite,  they  might  have  been  inciting
 the  police  force.  Somebody.....

 SHRI  Cc.  K.  CHANDRAPPAN
 (Cannanore)  :  Who?
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 SHRI  B.  P.  MANDAL  :  Somebody
 like  you.  I  suspect,  the  gentleman
 who  was  speaking  loudly  should  have
 done  that.  (Interruptions).

 SHRIMATI  PARVATHI  KRISH-
 NAN  _  (Coimbatore)  :  Don’t  talk  with
 suspicion.  Speak  w.th  knowledge.

 SHRI  B.  P.  MANDAL  :  I  have  got
 sufficient  knowledge,  Madam.

 You  do  not  get  agitated.  It  seems  you
 are  very  much  hurt.  This  happened
 in  the  State  of  Kerala  and  in  the  State  of

 West  Bengal  where  you  are  ruling  the  roost.
 श्री  ज्योतिमंय  बसु  (डायमण्ड-हाबर)  :  &

 बंगाल  में  कछ  नहीं  हुआ,  संडल  जी  ।

 SHRI  B.  P.  MANDAL  : _  It  was  in
 Kerala.  I  stand  corrected.

 Therefore,  Government  should  get  the
 credit  for  this.  Without  much  loss  of
 life,  without  much  violence,  with  the
 minimum  loss  of  life  and  property  and
 casualties,  the  police  riot  had  been  con-
 trolled.  So,  Government  should  get  the
 credit  for  that.

 I  will  not  take  much  time.  I  would  say
 that  more  than  70  per  cent  of  the  popula-
 tion  in  this  country  are  backward.  What
 do  the  =  Articles  29(2),  15(4)5,
 and  16(4)  say  ?  They  say  that  the  state
 shall  take  measures  to  ameliorate  the  con-
 ditions  of  the  backward  classes  and  do
 justice  to  them  by  making  special  provision
 and  reservation  for  them.

 Kaka  Kalelkar  Commission  was  ap-
 pointed  in  19535  and  in  955  that  Com-
 mission  gave  a  report  listing  2,399  castes
 and  communities  in  this  country  as  back-
 ward.  They  recommended  that  33  per
 cent  reservation  should  be  done  for
 them.  But  the  Congress  people—Shri
 Govind  Ballabh  Pant  was  the  Home
 Minister  and  Pandit  Jawaharlal  Nehru
 was  the  Prime  Minister  at  that  time—did
 not  implement  that  recommendation.  They
 were  sleeping  over  that  recommendation
 as  if  the  Constitution-makers  did  not  know
 anything,  as  if  they  had  committed  some
 crime  in  making  that  provision.  So  far  as
 the  Scheduled  Castes  and  Scheduled
 Tribes  were  concerned,  something  was
 done,  but  so  far  as_  the  other  Backward
 Classes  were  concerned,  the  Congress
 Government  were  sleeping  for  30  years
 doing  nothing.  The  Janata  Party  in  it
 election  manifesto  had  pledged  to  do  thei‘
 best  for  the  upliftment  of  the  other  Back-T
 ward  classes.  And  consequently,  this
 government  has  appointed  a  Backward
 Classes  Commission  and  also  the  Scheduled
 Castes  Commission.  Uptill  now  there
 was  only  a  Scheduled  Castes  Commis-
 sioner  to  look  into  the  grievances  of  Sche-
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 duled  Castes.  But  this  Government  has
 appointed  a  Commission  fo:  Scheduled
 Castes.  They  wanted  it  to  get  it  constitu-
 tionally  ratified  in  the  last  session........

 श्री  राम  प्रव्धेश  सिंह  (  विक्रप्मगंज)  :  मैं  यह  कहना
 चाहता  हूं  कि  चुनाव  घोषणा  पत्र  को  लागू  करने  का
 वायदा  किया  गया  था।  यह  वायदा  नहीं  किया  गया  था
 कि  नया  कमीशन  बहाल  किया  जाएगा  बल्कि  यह  वायदा
 था  कि  काका  कालेलकर  की  सिफारिशों  को  लागू  किया
 जाएगा।  इस  बारे  में  आप  बताएं  ।

 SHRI  B.P.  MANDAL  :  I  am_  not
 yielding.....

 MR.  DEPUTY-SPEAKER  :  Please
 take  your  seat.  He  is  not  yielding.

 SHRI  B.  P.  MANDAL  :  The  hon.
 Member  interrupted  me  although  I  am
 not  yielding.  This  information  I  may  give
 him  that  that  recommendation  of  Kaka
 Kalelkar  commission  was  to  be  valid
 for  a  period  of  20  years.  Now  26  years
 have  passed.  That  has  become  time-
 barred.  Then  out  of  the  Tr  members  of
 that  Commission,  as  many  as  7  members
 had  given  a  note  of  dissent  on  this  point
 and  even  in  the  forwarding  letter  the
 Chairman  himself  had  not  agreed  with  the
 majority  decision  of  the  Commission.
 Had  that  recommendation  been  imple-
 mented,  that  would  have  been  a  fraud  on
 the  Backward  Classes  of  the  country.
 And  that  would  not  have  stood  the  test
 and  scrutiny  of  the  High  Court  and  the
 Supreme  Court.  So  the  present  Govern-
 ment  is  totally  justified  and  fully  justified
 in  having  a  fresh  Commission  and  for  the
 information  of  the  hon.  Members,  I  would
 like  to  mention  that  almost  all  the  mem-
 bers  of  this  Commission  belong  to  the
 Backward  Classes.  So  we  can  under-
 stand  the  sympathy  and  the  solicitude  of
 the  present  government.  So  far  as  the
 Scheduled  Castes  are  concerned,  the  70
 year  period  has  lapsed  and  they  have
 extended  it  to  another  r0  years.

 The  Minorities  Commission  was  never
 conceived  of  by  any  government  and  this
 Government  has  appointed  a  Minorities
 Commission.  The  Scheduled  Castes,  the
 Minorities  and  other  Backward  Classes
 from  90%  of  the  population  of  the  country.
 So,  I  think  if  this  government  is  disturbed
 the  plight  of  the  Backward  Classes,  the
 plight  of  the  Scheduled  Castes  and  the
 plight  of  the  Minorities  will  be  in  danger.
 So,  I  request  Mr.  Chavan  to  kindly  with-
 draw  his  motion  in  the  national  interests.

 Sir,  as  my  time  is  over,  with  these  words.
 I  conclude...
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 SHRI  AMRIT  NAHATA  (Pali):
 Already  I  had  drawn  the  attention  of  the
 Speaker  this  morning  about  the  tele-
 Phone  call  that  I  received.  Now  I  also
 want  to  draw  the  attention  of  the  Home
 Minister  who  was  here  just  now  but  who
 has  now  apparently  left.  One  hon.  Mem-
 ber  of  this  House,  Shri  Hira  Bhai  is  missing
 for  the  last  3  days.  He  had  left  his  house
 to  attend  a  mecting  at  the  residence  of
 Shri  R.  K.  Amin.  He  did  not  reach  his
 house  and  he  had  not  returned  to  his
 home  and  his  family  members  are  worried
 about  it......

 श्री  कल्याण  जैन  (इंदोर)  :  यह  बहुत  गंभीर  मामला
 है  कि  संसद  का  सदस्य  तीन,  चार  दिन  से  लापता  है  1
 इसलिए  मेरा  पाप  से  निवेदन  है-पभ्राप  इस  सदन  के
 मालिक  हँ-कि  सदन  के  मालिक  रोने  के  नाते  इस  बारे
 में  श्राप  ज्यादा  से  ज्यादा  ध्यान  दें  और  उन  को  लाने
 की  कोशिश  करें  ।

 SHRI  AMRIT  NAHATA:  I  only  want
 the  Home  Minister  or  the  Prime  Minister
 to  assure  this  House  that  the  manner  in
 which  the  Haryana  Assembly  members
 were  taken  round  the  country,  such  shame-
 ful  events  will  not  take  place  in  this
 House  and  in  this  capital  of  the  country.

 x5  hrs.

 Mr.  Deputy-Speaker,  Sir,  when  we
 thought  of  moving  this  Motion  of  No-
 Confidence,  we  had  only  taken  the  recent
 events  that  had  happened  into  considera-
 tion.  _ छिलकातड  this  session  of  Parliament,
 certain  शलाहड  had  happened  and  the
 entire  लकब ा.  India  were  raising  doubts
 about  the  capacity  of  this  Government  to
 govern.  And,  therefore,  apart  from  any
 technical  reasons,  we  decided  to  move
 this  Motion  of  No-Confidence;  at  that  par-
 ticular  point  of  time,  we  had  no  idea,  that,
 very  soon,  this  exodus  will  start  from  the
 Janata  Party.

 Let  us  be  serious.  Any  serious  political
 person  would  draw  the  conclusion  that  this
 exodus  from  the  Janata  Party  is  the  result
 of  the  Jansangh’s  attempts  in  the  Janata
 Party  to  dominate  the  party.  It  is  the
 result  because,  in  the  Janata  Party,  the

 Jansangh  tried  to  humiliate,  insult,  drive
 out  and  overthrow  those  who  were  repre-
 senting  the  aspirations  of  the  rural  masses
 and  the  backward  people.  So,  let  us  not
 enter  into  mutual  bickerings.  The  fact
 remains  that  the  Janata  Party,  of  late,
 has  been  dominated  by  the  Jansangh.
 That  is  why,  I  think,  there  is  an  exodus
 from  the  Janata  Party.

 Sir,  23  years  ago,  I  had  also  joined
 the  Janata  Party  because  I  thought  and
 believed  that  the  greatest  enemy  of  the
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 people  at  that  time  was  the  authoritarian rule  of  Mrs.  Indira  Gandhi  in  this  country (Interruptions).  should  congratulate  the
 Janata  Party  that  truly  reflecting  the  as-
 Pirations  of  the  Indian  people  and,  under the  pressure  of  the  Indian  people,  they restored  to  us  the  democratic  institution,
 Parliamentary  institution.  But,  Sir,  very soon,  it  appeared  that  the  Janata  Party was  given  with  internal  contraditions,  far
 more  serious  than  any  ruling  party  has
 been  in  the  past.  There  have  been  other
 more  serious  developments  in  the  country On  economic,  political,  social  and  adminis-
 trative  fronts.

 Within  these  24  years  we  are  in  a  posi- tion  where  we  have  entered  the  period  of
 shortages;  there  is  a  shortage  of  everything in  the  country.  And  I  sympathise  with
 Shri  Mohan  Dharia—he  is  not  here—and
 the  Janata  Party  has  opted  for  very  easy
 options.  To-day,  they  are  importing  edible
 oils,  cement,  coal,  steel,  copper,  alumi-
 nium,  and  what  not.  In  1977-78,  our  total
 imports  were  Rs.  2,707  crores;  in  1978-79,
 they  rose  to  Rs.  3,085  crores—there  is  a
 fourteen  per  cent  increase  in  our  imports.
 Our  exports  in  1977-78  were  Rs.  2,713,
 crores  but  in  1978-79,  the  exports  come
 to  Rs.  2,494  crores—there  is  a  decline  of
 eight  per  cent  in  exports.

 Our  foreign  exchange  reserves  are
 dwindling—in  1976-77  they  were
 Rs.  1,096  crores;la  st  year—i977-78—they
 were  only  Rs.  580  crores.  The  main
 source  of  our  foreign  exchange  earning
 is  from  our  own  human  forces.  Because
 of  their  sweat  in  the  Gulf  countries,  our
 foreign  exchange  reserve  to-day  has  risen.
 But,  now,  the  construction  boom  in  the
 Gulf  countries  is  on  the  decline.  Even
 that  source  is  going  to  dry  up.  So,  the
 result  would  be,  the  inevitable  result  would
 be,  that  imports  are  increasing  while
 exports  are  declining  and  our  foreign
 exchange  reserve  is  dwindling.  This
 Government  has  no  alternative  except
 to  go  abegging  in  the  world  and  to  kneel
 down  before  the  World  Bank,  from  the
 IMF.  After  Bangladesh  war  the  national
 target  has  become  a  net  zero  foreign  aid.
 It  was  for  the  first  time  during  the  emer-
 gency  Mr.  MacNamara  came  to  India  and
 he  was  received.  This  time—for  the  second
 time—Mr.  MacNamara  visited  India
 during  the  Janata  regime  and,  in  one  of
 the  villages  in  Rajasthan,  the  Chief
 Minister  of  Rajasthan  asked  some  villagers
 to  touch  the  feet  of  Mr.  MacNamara.
 But,  this  is  not  an  accident.  The  forcign
 aid  in  1977-78  was  Rs.  1,280,  crores;  this
 year  it  is  Rs.  15444  crores.  Last  year,  the
 debt  servicing  was  Rs.  Bar  crores;  this
 year  it  is  Rs.  goo  crores.
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 Sir,  every  Indian  is  paying  Rs.  15)
 every  year  to  Internationa]  Monetary
 Fund,  I.D.A.  and  the  World  Bank  as
 servicing  charges.  And  every  Indian  who
 is  born  today  carries  with  him  the  debt
 to  foreign  agencies  worth  Rs.  400.  Every
 Indian  that  is  born  is  indebted  and  all
 his  life  he  cannot  earn  that  much  and
 cannot  pay  back.  What  I  mean  to  say  is
 that  the  policies  of  soft  options,  the  policy
 of  easy  imports,  the  policies  of  refusing
 to  strengthen  public  sector  through
 massive  public  investments  for  building
 self-reliance  in  this  country  is  inevitably
 leading  to  the  policy  of  national  sell-out
 and  I  am  convinced  that  the  Janata
 government  is  leading  the  country  towards
 that  sell-out.

 Sir,  I  want  to  warn  this  government
 that  by  the  end  of  this  year  we  will  have
 Ig  per  cent  inflation.  Never  in  India’s

 history  in  any  vear  there  has  been  so
 much  inflation.  The  worst  was  4  per  cent
 in  1974.  This  year  it  is  going  to  be  39
 per  cent.  What  are  the  solutions  ?  Each
 Janata  leader  has  his  own  solution  but
 the  Janata  party  or  Janata  government
 has  no  solution.  Some  minister  says
 that  there  should  be  credit  squeeze.  We
 had  credit  squeezes  in  the  past  with  the
 result  that  small  and  medium  industries
 were  closed  down  and  it  led  to  massive
 unemployment.  Somebody  says  that  gover-
 nment  expenditure  be  curbed.  It  is  a  moon-
 shine  especially  when  thousands  of  crores
 are  being  spent  over  futile  subsidies.
 My  friend,  Shri-Mohan  Dharia,  is  pathe-
 tically  trying  to  build  up  a  public  dis-
 tribution  system  but  he  says  the  articles
 which  are  in  short  supply  will  not  be
 distributed  through  this  public  distribu-
 tion  system.  Then  what  for  is  this  public
 distribution  system  !  And  is  he  under  the
 illusion  that  without  taking  over  the
 wholesale  trade  in  essential  articles  he  can
 ever  build  up  a  viable  public  distribution
 system  ?  Then  some  minister  tries  to

 give
 a  final  solution  to  inflation—wage

 ze  viz.,  embezzle  the  money  of  the
 workers  that  you  have  compulsorily  de-
 posited.  Embezzelment,  breach  of  trust
 and  mis-appropriation  are  the  methods  of
 the  Janata  party.  The  workers  with  their
 sweated  earnings  have  deposited  it  and
 now  they  refuse  to  pay  it  back.  Had
 anyone  else  done  it,  he  would  have  been
 thrown  behind  the  bars  but  this  govern-
 ment  is  doing  it.  Then  our  Prime  is
 coming  w  th  a  ‘danda’—preventive  deten-
 tion,  banning  of  the  strikes  in  the  Reserve
 Bank  of  India  and  wage  freeze.  There  are
 strikes  here  and  there.  That  is  not  the
 solution.  The  conditions  they  have  created,
 conditions  of  inflaton  are  essentially  due
 to  refusal  to  curb  black-market  by  traders
 because  the  traders  who  are  the  most
 powerful  sect  on  in  the  country  today  have
 the  representatives  dominating  the
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 Janata  party,  namely,  Jan  Sangh.  So  long
 as  you  appease  the  traders  you  can  never
 contajn  price  rise.

 Sir,  my  friend  George  Fernandesis  here,
 when  I  was  talking  of  the  national  sell-out
 It  wanted  also  to  drawthe  attention
 towards  the  multi-nationals  that  have
 been  allowed  to  enter  our  economy.
 During  the  last  two  and  a  half  years  more
 than  29  agreements  with  multi-nationals
 have  heen  entered  into.  In  97I-72  the
 total  assets  of  multi-nationals  in  the
 country  were  Rs.  !  ,60-crores  whereas
 in  1977-78  they  are  Rs  2,330  crores.
 The  remittances  from  Rs.  .80  crores  have
 now  increased  to  RS.  I!5  crores.  The
 assets  of  their  subsidiaries  have  risen
 from  Rs.  1,100  crores  to  RS.  I,740  crores.
 Their  profits  have  increased  from  RS.  t,000
 crores  last  year  to  RS.  ‘1,040  crores.

 Sir,  my  fricnd  George  Fernandes  is
 used  to  say  that  small  js  beautiful.  Janata
 party’s  economic  policy  says:  What  can
 be  produced  by  cottage  industries  shall
 not  be  produced  by  small  scale  and  large
 scale  industries  and  what  can  be  produced
 by  small  scale  sector  shall  not  be  open
 for  large  scale  industries.  This  is  their
 policy.  Now  the  total  items  in  small-scale
 sector  today  whch  are  beng  produced  are
 2400.  But,  my  dear  friend,  Mr.  George
 Fernandes,  provides  for  reservations  only
 for  504  items  and  toat  reservation  also  is
 a  myth  and  a  fiction.  It  is  reservation  of
 further  development  of  capacjty,  not  of
 the  present  production.  This  is  the  situa-
 tion.

 Sir,  regarding  the  outlays  for  the  small-
 scale  jndustry,  there  js  a  great  impression
 which  is  sought  to  be  created,  that  the
 Janata  Party  is  for  the  small-scale  indus-
 tries.  Sir,  what  is  the  position  ?  In  the
 Second  Plan,  the  allocation  which  had
 been  made  for  the  small  scale  sector  was
 328  per  cent.  In  the  Sixth  Plan,  that  is,
 the  Janata  Rolling  Plan,  this  allocation
 has  been  reduced  to  only  two  per  cent.
 Our  hon.  Prime  minister  is  all  the  time
 issuing  firman  and  fiat  saying  within
 I0  years  unemployment  will  be  abalished,
 within  4  years  new  education  will  beintro-
 duced,  within  6  months  this  will  be  done,
 within  8  months  that  will  be  done  and  so
 on  and  so  forth.  Do  they  really  realise
 the  implications  of  what  they  are  saying  ?
 Sir,  in  order  to  abolish  unemployment
 within  0  years  you  will  have  to  provide
 jobs  for  6  million  unemployed  people
 every  year.  What  is  the  posjtion  today  ?
 During  the  last  2

 2
 years  unemployment

 is  increasing  by  leaps  and  bounds.  In
 March  19775  it  was  320°4  million.  In
 December  1977s  it  was  79.2  million  and
 in  December,  1978,  it  was  126.8  m'Ilion.
 In  February,  19795  it  was  :32.8  m  ll  on,
 So,  unemployment  ‘s  ‘ncreas*ng.  Th-s  js
 the  present  situation  and  ]  wonder  how
 they  are  going  to  achicve  what  they
 say.
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 [Shri  Amrit  Nahate]

 Regarding  the  peasantry,  we  have
 found  that  the  sugar-cane  prices  have
 crashed.  The  potato  prices  have  cra-
 shed.  Today  nobody  is  buying  paddy
 in  Andhra  Pradesh.  The  FCI  refused  to
 buy  paddy  on  the  ground  that  it  is  below
 the  standard  quality.  But  what  happens
 is  that  the  farmers  are  compelled  to  sell
 this  to  the  millers  at  distress  prices.  The
 FCI  purchases  from  the  millers  that
 very  rice  thereby  expropriating  the  far-
 mers  and  enriching  the  millers  and  the
 middlemen.

 Regarding  the  public  sector  invest-
 ment,  I  think,  I  need  not  talk  about  it.
 This  Janata  Government  has  no  commit-
 ment  to  the  public  sector.  They  have
 landed  the  public  sector  into  a  mess.

 AN  HON.  MEMBER :  What  about
 the  Film  Industry  ?

 SHRI  AMRIT  NAHATA  :  Yes,
 film  industry  should  be  taken  in  the

 public  sector,  and  out  of  the  clutches
 of  commercial  sharks.

 Sir,  they  are  bringing  in  foreign  capital
 into  the  country.  Their  Industrial
 Policy  Resolution  says

 “As  a  rule,  the  majority  interest  in
 ownership  and  effective  control  should
 be  in  Indian  hands,  though  the  Govern-
 ment  may  make  exceptions  in  highly
 export  oriented  and/or  sophisticated
 technology  areas.

 9°’  export-oriented  cases, In  300  %
 he  Government  may  consider  even  a

 fully-owned  foreign  company.”’

 So,  Sir,  this  is  the  position.  They
 are  following  the  model  of  South  Korea
 and  Pakistan.  These  small  countries
 can  afford  to  barter  away  their  freedom,
 but  India  cannot  afford  to.  do  it.  The

 present  Government  which  invites
 foreign  capital  on  a  platter  is  bound
 to  be  thrown  out  by  the  people.

 Communal  riots  are  taking  place  in
 this  country  every  day.  Today  it  is

 Purnea.  The  refugees  used  to  come  from

 Bangla  Desh  into  India.  Now  refugees  are

 going  from  India  to  Bangla  Desh.  It  is  not
 a  matter  for  shame  ?  Twant  to  warn  this
 Government  that  they  are  now  trying
 to  drive  away  Muslims  from  the  Western
 Borders,  into  Pakistan.  The  present  Chiej
 Minister  of  Rajasthan,  Mr.  Bhairon
 Singh  Shekhawat,  (when  he  was  in

 the  Opposition  in  the
 a  a

 30
 used  to  say—and  he said  it  hun-

 yeas)  ord
 Muslims  should  be

 dreds  of  times—that
 “driven  out’?  from  India  to  Pakistan.
 Now  he  is  the  Chief  Minister  and  he

 js  trying  to  do  that  very  same  thing,

 by  settling  thousands  of  refugees  along
 the  western  borders  of  the  country.  So,

 ४०  Cavernment  about  this.  Even
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 if  a  single  Muslim  is  driven  out  from  India.
 to  Pakistan,  the  ple  will  not  tole-

 =
 it;  they  will  ght  it  out  tooth  and.

 nail.

 About  atrocities  on  harijans,  what
 is  the  position?  I  am  not  talking  about
 Belchi  alone.  In  Rajasthan  and  other

 ae
 of  the  country,  during  emergency,

 ds  were  given  to  the  landlss  people
 and  the  scheduled  castes  people.  These!
 were  given  in  my  constituency  and  other
 parts  of  western  Rajasthan  and  in  other
 regions  of  our  country,

 Now,  all  these  Harijans  have  been
 driven  out;  thay  have  been  evicted,
 forcibly  thrown  out  of  their  lands.
 Now  these  lands  have  been  forcibly  taken
 by  the  feudal  lords,  not  only  in  my  cons-
 tituency  but  all  over  Rajasthan  and
 other  parts  of  the  country.  Denial  of
 land  to  the  Scheduled  Castes  and  Sche-
 duled  Tribes  and  the  landless  people  is
 the  most  glaring  atrocity.  That  is
 the  main  reason  why  we  say  that  this.
 Government  represents  the  urban
 bania  and  the  rural  landlords  and  re-
 vival  of  feudalism,  Lastly,  we  had  a  head
 mistress  in  this  country  and  she  has  gone,
 Now,  we  have  a  head-master.  we  had
 a  branch  of  paranoid  delinquents  who-
 played  havoc  with  the  democratic  _  ins-
 titutions  of  this  country.  Now,  we  have
 a  bunch  of  Neros  who  are  playing  musi-
 cal-chairs/atop  a  seething  valcano.  when
 Jamshedpur  was  burning,  the  Prime
 Minister  was  watching  a  Polo  game  in
 Jaipur.  And  another  great  Gandhian
 was  on  hunger  strike  to  save  cow  because
 his  mother  has  laid  him  te  do  so
 in  a  dream.  Shall  the  Parliament  wait
 till  Vinobhaji  has  better  dreams?
 When  C.  R.  P.  and  G.  I.  S.  F.  and  the
 Army  were  shooting  at  each  other,  it
 is  the  gravest  crisis  that  any  country
 can  foresee,  that  armies  were  being  asked
 to  defend  not  the  borders  of  the  country
 but  to  defend  the  present  tottering  regions.
 The  army  is  being  used  even  for  breaking
 the  strikes.  While  this  cross-shooting
 between  the  army  and  the  G.R.P.  was
 taking  place,  Haryana  M.L.As  were  taken
 round  the  country  as  captives  of  Jan
 Sangh.  This  is  what  a  bunch  of  Neroes
 were  doing.  You  are  imprevjous  and
 senscless  to  the  feelings  of  the  people.
 Don‘t  call  these  things  defections.  You
 have  st  confidence  of  the  people.  I
 challange  you  have  last  the  conficence
 of  of  the  people  and,  therfore,  if  thi
 this  parliament  vindicates,  if  this  parlia-
 ment  ventilates  if  this  Parliament  re-
 flects  the  feclings  of  the  country  as  it  is
 doing,  I  am  confident  that  this  vote  of
 no-confidence  shall  be  passed  and  this
 Government  shall  be  thrown  out.

 SHRI  ASHOKE  KRISHNA  DUTT
 (Dum  Dum)  Mr.  Deputy-Speaker  ,
 Sir,  I  stand  here  to  appose  the  notion
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 of  No-confidence  that  has  been  moved
 by  the  newly  appointed  leader  of  the
 Opposition.  Sir,  at  the  outside  ,  I  must
 congratulate  Mr.  Y.  B.  Chavan  for
 being  reappointed  asthe  leader  of  the
 Opposition  and  I  must  sincerely  tell  him
 that  I  was  very  happy  when  he  was  re-
 appointed  as  the  Leader  of  the  Opposi-
 tion.  Once  we  were  in  the  same  party
 and  he  was  one  of  my  esteemed  leaders.
 When  he  took  over  the  Defence  Minister-
 ship  of  India  at  a  critical  time  in  1962,
 we  had  a  tremendous  admiration  for  him.
 We  thought  and  expected  great  things
 from  him.  I  must  confess  that  his
 image  was  very  seriously  furnished
 during  the  days  of  Emergency.  At  that
 time  also,  we  thought  that  we  would  get
 much  from  him,  but  we  did  not.  We
 see  today  he  is  possibly  the  shadow  Prime
 Minister.  But  at  that  time  he  was  in
 the  shadow  of  the  then  Prime  Minister.
 He  did  not  have  any  independent  exis-
 tence  but  again  when  he  came  back  as
 the  Leader  of  the  Opposition  last  year,
 he  tried  to  invigorate  his  party  and  create
 a  New  impression.  But  then  unfortu-
 nately  that  dictator  from  behind  the
 scene  split  his  party,  removed  him  from
 the  leadership  of  the  opposition.  Now,
 after  coming  back,  I  had  expected  that
 what  he  said  yesterday  that  he  was
 moving  this  motion  as  a  national  duty,
 I  thought  that  he  would  give  expression
 to  the  consciousness  of  the  national
 duty  by  really  doing  something  for
 upholding  democracy.  Does  he  not
 realise  that  his  no-confidence  motion
 is  being  taken  advantage  of  by  defectors
 who  are  bent  upon  ruining  democracy  ?
 Does  he  seriously  believe  ?  (interrup-
 tions)  Why  has  he  brought  this  no-con-
 fidence  motion  ?  As  a  responsible  leader
 of  the  Opposition  he  should  consider
 himself  as  a  shadow  Prime  Minister.
 Is  he  prepared  to  form  an  alternative
 viable  Government  with  the  help  of  these
 defectors  who  change  sides  everyday
 Just  before  me.  we  heard  one  of  these  de-
 fectors.

 SHRI  RAM  AWADHESH_  SINGH:
 This  is  not  defection,  this  is  split.

 SHRI  ASOKE  KRISHNA  DUTT:
 I  will  come  to  this  later.  Has  Mr.
 Amrit  Nahata  split  with  the  party  ?
 He  was  returned  on  the  Janata  ticket.
 If  he  had  the  moral  courage,  if  he  had
 the  moral  conviction,  he  should  have
 resigned  his  seat,  faced  the  electorate
 and  come  back  on  the  Congress  ticket.
 He  is  a  coward,  he  has  gone  back  from
 here  to  there.  Shri.  Amrit  Nahata
 was  criticising  the  Government  policies
 its  industrial  policy,  its  foreign.
 trace  policy  etc.  Ourcompetent  Minis-
 ters  will  reply  to  that  ;  I  have  got
 limited  time  and  I  do  not  want  to  go
 into  all  that.  Shri  Amrit  Nahata  during
 the  last  budget  scssion  of  Parliament
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 invited  all  of  us  and  he  invited  me  also
 asking  us  to  see  a  ten-minute  documen-
 tary  film  which  was  being  shown  at  one
 of  the  Government  auditoriums.
 The  film  was  concerned  with  textiles.
 It  was  an  indifferent  film,  neither  good
 nor  bad.  But  the  significant  point  was
 that  as  soon  as  the  film  was  over  and  we
 were  coming  out,  he  was  standing  with
 acyclostyled  form  addressed  to  the  Go-
 vernmcnt  and  wanted  us  to  sign  it.
 This  was  addressed  to  the  Government
 saying  that  this  film  must  be  taken  as  a
 documentary  and  shown  on  the  T.V.
 I  flately  refused  to  sign  it.  He  was  in  our
 party  thcn,  but  I  refused  to  sign  that,
 because  this  was  not  the  proper  manner~
 of  doing  things.

 I  must  come  back  and  consider  and  if
 I  feel  that  it  was  a  good  film,  I  will
 praise  it.  But  as  I  said,  it  was  an  indiffe-
 rent  film  and  he  wanted  us  to  sign  that
 form.  Had  the  Government  taken
 that  film  for  the  TV  as  a  documentary
 he  would  not  have  crossed  over.  The
 hon.  Leader  of  the  Opposition  should:
 take  note  that  it  was  for  one  film  that
 he  had  come  to  this  side  and  it  was  for
 another  film  that  he  has  gone  over  from
 this  side  to  that  side.  Is  the  hon.  Leader
 of  the  Opposition  going  to  rely  on  that
 type  of  people  to  form  a  viable  alterna-
 tive  Government  ?

 The  hon.  Leader  of  the  Opposition,
 while  moving  his  no-confidence  motion,
 said  that  he  was  doing  it  as  a  national
 duty.  He  wae  very  apologetic  and  said
 that  it  was  not  very  pleasant  for  him  to
 move  this.  He  was  halting  apologetic
 and  after  making  a  few  points,  he  imme-
 diately  saids  :  ‘‘  Look  here,  such  eminent
 people  as  Shri  Raj  Narain  have  appre-
 ciated  this.”’

 Shri  Raj  Narain  has  crossed  over  from
 this  side  to  that  side.”  He  claims  that  his
 Partyis  the  real  Janata  Party  (S—Se-
 cular);  he  is  calling  us  names  with
 *C’.  I  want  to  tell  him  and  others  that
 we  are  the  real  Janata  Party  ;  we  do  not
 want  any  adjectivs  to  define  us.  Today,
 he  is  calling  himself‘  secular’  and  blaming
 us  as  ‘communal’  because  RSS  is
 connected  with  us.  When  ShriRaj  Narain
 joined  the  Janata  party,  when  he  fought
 the  elections  on  a  Janata  Party  ticket,  did
 he  not  know  that  RSS  was  with  us  ?
 So  long  as  he  was  a  Minister  he  forgot
 that  RSS  was  with  us.  Dayin  and  day
 out,  he  was  conferring  with  one  of  the
 General  Secretaries  of  the  Janata  Party
 who  has  RSS  background.  At  that  time,
 the  RSS  was  all  right,  but  as  soon  as  he  lost
 his  Ministry,  the  RSS  became  very
 bad.  Is  this  the  type  of  the  person  that
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 [Shri  Asoke  Krishna  Dutt}
 the  hon.  Leader  of  the  Opposition  would
 take  as  his  lieutenants  ?  He  is  one  who
 has  betrayed  Shri  Morarji  Desai,  he  is
 one  who  has  betrayed  Shri  Chander
 Bhan  Gupta  and  others  in  U.  P.  and  one
 who  has  betrayed  Dr.  Lohia.  Possibly,
 he  was  just  trying  to  pay  back  his  con-
 science  and  was  trying  to  make  up  with
 Dr.  Lohia  by  renaming  the  Wellington
 Hospital  as  Dr.  Ram  Manohar  Lohia
 Hospital.  That  was  how  he  was  paying
 his  Guru’s  debt.  Is  the  hon.  Leader  of  the
 Opposition  to  form  a  Government  with  such
 people?  Ido  not  want  to  blame  indivi-
 dually  any  one  of  them.  They  were,  till  day
 before  yesterday,  my  colleagues.  They
 were  our  friends  and  I  believe  that  bv
 Monday,  many  of  them  will  again  come

 ‘back  and  strengthen  the  Janata  Party.
 “I  will  not  name  any  of  them  individually.

 (Interruptions)

 I  know  Mr.  Sathe  is  very  happy,  be-
 cause  he  has  old  connections  with  Raj
 Narain  (;nterruptions.  I  think  many
 people  have  forgotten.  But  Mr.  Sathe
 must  remember  that  when  the  4st
 Amendment  was  being  considered  in  Par-

 ‘liament,  Mr.  Raj  Narain  was  a  Member
 of  the  Rajya  Sabha.  And  on  the  gth
 August,  1975,  when  the  4:st  Amendment
 was  voted,  which  side  did  Mr.  Raj
 Narain  vote  for  ?  He  voted  along  with
 Indira  Congress  for  the  promulgation  of  the
 4Ist  Amendment,  whereby  the  President,

 orsand  the  Prime  Minister  were
 exempted  from  certain  provisions  of  law  3
 and  RajNrain  went  and  supported  it.  I
 am  quoting  from  the  records  of  the  Rajya
 Sabha.  He  went  and  supported  Indira
 Gandhi.  It  is  not  new.  Sathe  may  be
 very  happy  with  it.  But  should  the
 hon.  Leader  of  the  Opposition  depend  on
 these  people  to  form  a  viable  alternative?

 I  was  hearing  Raj  Narain  to-day.
 He  started  by  saying  that  RSS  was  creat-
 ing  animosity  between  Hindus  and  Mus-
 lims.  If  RSS  was  creating  it,  it  is  doing
 it  for  the  last  30  years.  Why  did  Raj
 Narain  shake  hands  with  them  and  fight
 the  elcetions  with  their  support  ?  If  he  is
 honest  he  should  have  come  out  at  that
 time,  and  said  that  he  would  have  no
 truck  with  the  RSS.  Did  he  do  it  ?

 The  next  point  which  Mr.  Raj  Narain
 made  was  that  Mr.  Desai  was  a  dictator.
 Mr.  Desai  indeed  is  a  dictator  !  But
 when  this  dictator  was  the  Prime  Minis-
 ter  and  Mr.  Raj  Narain  was  a  member
 of  that  dictator’s  Cabinet.  Mr.  Desai
 went  out  of  India,  and  Raj  Narain  sud-
 denly  started  creating  chaos  in  this
 country.  Mr.  Desai  came  back  ;  and
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 this  man,  with  a  guilty  conscience,  did not  waste  one  minute.  He  rushed  to
 the  airport  with  a  bottle  of  perfume,  to
 Smear  it  on  Mr.  Morarji  Desai.
 To-day  he  is  smearing  mud  on  him  ;
 yesterday  he  was  smearing  perfume.  And
 tomorrow,  if  it  suits  his  convenience,  he
 would  come  back  and  smear  perfume

 Atleaderfof  a  sizeable  party  in  Parlia-
 ment—let  him  call  it  Janata  (S)  or  any-
 thing  else—bent  upon  creating  an  alter-
 native  Government  should  have  many
 qualities.  The  first  of  these  qualities  is
 dignity.  My  friends  from  Uttar  Pradesh
 will  give  details.  Mr.  Ugra  Sen  said  a
 lot  abouthim.  Others  will  say  what  he
 did  in  Uttar  Pradesh.  But  I  will  just  say
 what  he  did  over  here,  the  day  he  went  to
 take  the  oath  at  the  Rashtrapati  Bhavan.
 There,  he  astounded  everybody,  including
 the  President  himself,  by  pushing  some
 sweets  into  the  mouth  of  the  President.
 Is  this  dignity  for  a  Minister  ?  (Jntrr-
 ruptions)

 SHRI  A.  BALA  PAJANOR  (Pondi-
 cherry):  It  is  a  new  thing.

 SHRI  ASOKE  KRISHNA  DUTT  :
 My  esteemed  friend  Mr.  Bala  Pajanor  was
 not  here.  He  did  not  know  it.  He  has
 forgotten  many  things.

 SHRI  A.  BALA  PAJANOR  :  I  donot
 take  note  of  silly  matters.  I  amon
 serious  matters.

 SHRI  ASOKE  KRISHNA  DUTT  :
 If  he  considers  it  a  silly  matter,  I  will

 bring  another  serious  instance  before
 him.  Mr.  Bala  Pajanor  and  Mr.
 Mohanarangam  are  there.  Mr.  Raj
 Narain  comes  here  and  boasts  that  he  is
 secular.  By  merely  shouting  and  _  boast-
 ing  one  does  not  become  secular.  Secu-
 larism  is  a  condition  of  mind.  I  have
 had  nothing  to  do  with  Jana  Sangh.  I
 do  not  have  anyhting  to  dowith  the  RSS;
 but  I  am  honour-bound,  when  I  have
 taken  a  pledge,  when  J  have  joined  them
 in  the  elections,  when  I  have  formed  a
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 party  with  them,  I  am  honour-bound  to
 work  with  them.  This  is  a  condition
 of  honour.  But,  at  the  same  time,  this
 man  while  he  was  a  Minister,  was  quite
 content  to  be  with  the  RSS  and  the
 Jana  Sangh.  Today  he  is  changing  his
 Opinion.  It  is  a  condition  of  mind,  I
 said.

 C»ommunalism  is  the  effect  of  narrow
 mindedness  and  meanness.  Somebody
 who  is  mean  in  one  respect  will  always
 be  mean  in  every  other  respect.  He
 calls  himself  non-communal  and  secular.
 Did  Mr.  Mohanarangam  and  Mr.  Bala
 Pajanor  forget  the  instance  of  last  year,
 when  the  language  agitation  came,  in
 what  manner  Mr.  Raj  Narain  tried  to
 thrust  Hindi  upon  South  Indians  ?  Was
 that  a  fair  condition  of  mind  ?

 SHRI  A.  BALA  PAJANOR  : I  will
 come  to  it.

 SHRI  RAGAVALU  MOHANA-
 RANGAM  (CHENGALPATTU):  We
 will  never  forget  it.  It  is  recorded  in  our
 heart.

 SHRI  ASOKE  KRISHNA  DUTT
 I  hope  it  is  recorded  in  their  hearts.

 SHRI  A.  BALA  PAJANOR :  I  would
 request  my  hon.  friend  to  come  forward
 with  a  categorical  statement  on  the
 language  issue  also.  (Jnterruptions).

 SHRI  ASOKE  KRISHNA  DUTT
 I  do  not  have  to  give  any  other  assurance
 to  Mr.  Bala  Pajanor.  I  know  Hindi.
 J  understand  Hindi.  I  can  speak  Hindi.
 But  I  insist  on  speaking  in  English  over
 here  because  I  can  express  myself  better
 in  Enelish  and  Mr.  Bala  Pajanor  can
 understand  me  better  in)  Fnglish.

 Shri  Samar  Mukherjee  is  here.  I  am
 happy  that  he  is  here.  I  thought  they
 had  all  left.  But  I  am  happy  to  find
 that  they  have  come  back.  I  listened  to
 his  speech  yesterday.  He  gave  a  very
 forceful  speech,  but  I  could  not  make  out
 what  he  had  in  his  mind.  I  thought
 he  had  not  be  -n  able  to  make  up  his  mind
 what  he  hal  to  do  on  Monday.  T  just
 wanted  to  remind  him  certain  things  so
 that  he  remembers  all  these  things  on
 Monday.  We  have  difference  in  West
 Bengal.  We  do  be  have  differences.
 I  went  to  West  Bengal.  The  law  and
 order  situation  came  up  there.  I  had
 talked  to  the  West  Bengal  Government.
 I  had  criticised  the  CPI  (M)  government
 over  there.  But,  at  the  same  time,
 want  my  friends  of  the  CPL  (M)  to  re-
 member  that  they  are  going  to  help  in  the
 reestablishment  of  Indira  Gandhi  by
 passing  this  No  Confidence  Motion.
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 Have  they  forgotten  what  heppened  to
 Mr.  Jyoti  Basu  during  those  days  ?
 Have  they  forgotten  what  happened  dur-
 ing  the  emergency  ?  (Interruptions)  I
 thought  I  would  not  have  to  deal  with  Mr.
 Stephen.  Mr.  Stephen  has  been  deposed from  his  post  from  the  leadership  of  the
 Opposition.  Yesterday  from  his  speech we  saw  what  frustration  he  was  suffering from.  Idonot  want  to  deal  with  him  any
 further.  But  he  is  still  raising  some
 issues.  I  want  to  remind  Mr.  Stephen about  the  split  in  the  Congress  Party  last
 vear.  (Interruptions).  I  think  Mr.
 Stephen  ought  to  remember  this.  Our
 memory  is  not  short.  When  there  was  a
 split  in  the  Congress  last  year,  this  Cong-
 gress.  not  the  original  Congress,  Mr.
 Stephen  had  given  support  to  Mr.
 Chavan.  Suddenly,  when  allurement  of
 kursi  was  given,  he  changed  over.  That
 is  a  type  of  person  Mr.  Stephen  is.  (In-
 terruptions)  I  am  not  addressing  Mr.
 Stephen.  I  am  still  trying  to  impress
 upon  the  Leader  of  the  Opposition  that
 in  his  national  duty,  he  should  withdraw
 this  motion,  because  in  this  motion,  every
 defector  will  try  to  take  avantage,  the
 defectors  led  by  Mr.  Raj  Narain.  I
 told  you  about  his  dignity.  I  also  told
 you  what  was  his  performance  when  he
 was  carrying  on  Ministership.  But  a  main
 thing  in  a  leader  should  be  his  loyaltv.
 A  leader  commands  loyalty  of  his  fol-
 lowers  and  gives  loyalty  to  his  followers.
 But  what  the  loyalty  in  Mr.  Raj  Narain
 when  he  was  on  our  side.  Today  I  was
 amused  to  find  that  he  was  addressing
 Babu  Jagjivan  Ram.  किल  said  that  Babu
 Jagiivan  Ram  should  come  over  there  and
 support  them.  Last  vear,  when  he  was
 paddling  in  pornographic  photographs,
 did  he  remember  this  thing  about
 Babu  Jagjivan  Ram  ?  Did  he  remember
 him  as  aleaedr  when  he  was  trying  to
 blackmail  him  in  a  most  nasty  manner.

 (Interruptions)

 SHRI  MANI  RAM  RBAGRI_  (Ma-
 thura):  TIT  am  =  on  a  point  of  order.
 My  dear  friends,  all  RSS  members  from
 this  side  have  alleged  that

 “बाव  जगजीवन  राम  नने  हनकमटैक्स  ककी  चोरी
 की  >  है!

 श्री  स्रज  भान  (भ्रम्बाला)  :  चोर  तुम  हो,  बडला
 के  पैसे  पर  पलते  हो

 (व्यवधान  )

 ार.  DEPUTY-SPEAKER  :  Please
 wind  up  now.

 SHRI  ASOKFE.  KRISHNA  DUTT  :  T
 can  understand  the  anger  of  my  friend  ;
 because  he  is  angry  he  has  lost  his
 memory.
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 क्रोधाभ्दवति  समोह:  समोहात्स्मुतिविध्यम:  ।

 स्मतिभाशादव्  द्विनाशो  बुद्धिकाशा  ट्प्रणश्यति  ॥
 I  should  remind  my  Marxist  friends  to

 remember  that  one  of  these  defectors  who
 was  the  first  to  defect  yesterday,  or  the
 day  before  yesterday,  also  defected  in
 West  Bengal  in  1966.  Our  Marxist
 friends  wooed  him,  had  taken  him  and
 made  him  a  minister.  How  long  did  it

 ‘take  him  to  betray  them  ?  It  must
 be  remembered  by  them.

 I  will  conclude  bv  saying  that  I  vche-
 mently  oppose  this  motion.  At  the  same
 time  I  appeal  to  the  hon.  Leader  of  the
 Opposition  that  in  consciousness  of  the
 national  duty  he  should  withdraw  this
 motion  because  defectors  and  people  who
 are  bent  upon  ruining  democracy  are
 trying  to  take  advantage  of  this  motion.

 e
 SHRI  P.  A.  SANGMA  (Tura):

 Mr.  Deputy-Speaker,  I  rise  to  support  the
 motion  of  no  confidence  moved  by  the
 hon.  Leader  of  the  Opposition.  The
 discussion  and  the  speeches  of  the  hon.
 Membes  of  the  House,  particularly  from
 the  ruling  side,  remind  me  of  a  story  which
 speaks  about  three  professionals  :  a
 scientist,  an  artist  and  a  politician.  One
 day  a  discussion  arose  among  a scientist,
 an  artist  and  a  politician—Prime  Minister
 as  to  whose  profession  was  the  oldest
 and  the  best.  The  scientist  said  of
 course  mv  profession  is  the  best  and  the
 oldest.  How  come  ?  asked  the  others.

 “When  God  created  man  and  He  found
 that  he  was  alone  and  needed  company,
 a  woman,  He  made  Adam  sleep  and  _  took
 a  rib  out  of  him  and  created  a  woman.
 That  was  the  first  surgical  operation  per-
 formed  by  God  himself  and  so  my  pro-
 fession  is  the  oldest.  The  artist  said  :
 no  :  man  was  the  last  item  to  be  created
 by  God  and  before  that  lke  had  created
 the  beautiful  universe,  the  stars,  moon
 and  green  scenary  which  is  all  art  and  so
 my  profession  is  the  oldest.  Whereupon,
 the  oolitician  Prime  Minister  smiled
 and  said:  both  of  vou  are  wrong  my
 profession  of  politics,  government,  is  the
 ‘oldest  in  the  world.  The  scientist  and
 the  artist  were  non-nliussed  ;  thev  said
 what  was  there  before  the  world  wag
 created  except  chaos  and  confusion  ?
 The  Prime  Minister  politician  said:
 yes,  chaos  and  confusion—that  is  exactly
 politics  ;  that  is  my  profession,  Today
 we  havea  politician,  prime  minister,  we
 have  leadership  in  the  country  who  is
 happy  and  satisfied,  who  takes  pride  in  the
 chaos  and  confusion  in  our  country,
 Mr.  Deputy  Speaker,  after  listening  to
 the  speeches  of  the  hon.  members  of  the
 ruling  party,  I  now  find  that  there  are

 ‘two  motions  of  no  confidence.  One  is
 against  the  Prime  Minister  and  another

 -is  against  Shri  Raj  Narain.  The  eloquent
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 aoe  hat
 have  been  made  remind  me  of

 er’  Pigeon  closes
 sight  of  the  cat”.

 nee  its  eyes  at  the

 What  is  the  duty  of  the  Government  ?
 The  first  and  foremost  duty  of  the  Govern- ment  is  to  protect  the  life  and  the  pro- perty  of  the  people,  to  maintain  communal

 armony,  to  maintain  peace,  Without
 52

 this  nothing  can  he  achieved.  No
 development  can  take  place:  But  here in  this  Government,  I  find,  they  are  least concerned  with  the  chaos  and  confusion, about  the  frustration  that  is  going  on  in  the
 country  some  hody  has  rightlv  pointed  out,
 :  SA  fake  alwavs  says—every  thing ,
 the  Prime  Minister  —

 een  .
 this  Government  came  into

 they  a  ov  2  2  years  ago,  what  did
 es  Piss  a

 ०;
 कं

 eir  first  action  was
 fast  tha

 atever  had  heen  done  in  the
 G

 Y  years  or  more.  Did  _  this
 OVernument  try  to  find  out  what  are  the

 things  which  are  very  very  essential  for  the
 economy  of  this  country  ?  What  are  the
 Prioritics  that  this  Government  has  given  ?
 The  Priority  that  this  Government  has
 given  is  ‘  prohibition’.  They  have  given
 Priority  to  the  imposition  of  language,
 interference  in  food  habits  of  the  people,
 and  interference  in  the  religion.

 Since  various  aspects  have  been  dealt
 with  by  the  previous  speakers,  I  want  to
 speak  something  about  the  most  impor-
 tant  thing  which  was  very  rightly  pointed
 out  by  the  leader  of  the  Opposition
 while  he  was  moving  his  motion.  He
 said  that  the  treatment  meted  out  to  the
 meinorities  in  this  country  was  most
 tragic.  I  belong  to  the  minority  com-
 munity  in  this  country.  I  belong  to
 the  tribal  community.  I  come  from  the
 North  Eastern  Region.  Many  members
 have  talked  about  the  North  Eastern
 Region,  particularly  Prof.  Dilip  Chakra-
 varty.  IIe  is  not  here  now.  He  has
 claimed  to  have  known  and_  understood
 the  problems  of  North  Eastern  Region
 thoroughly.  IT  doubt  it.  I)  can  tell
 you  on  behalf  of  the  minorities,  the  tribals
 in  the  North  Eastern  Region,  the  people
 over  there  feel  very  much  unsafe  in  the
 hands  of  the  present  Government.  It  is
 because  the  present  Government  has  not
 tried  to  understand  the  problems  of  our
 region.

 What  is  happening  in  Mizoramto  day  ?
 What  is  happening  in  Nagaland  to-day  ?
 It  is  solely  because  the  Government  has
 not  tried  to  handle  the  situation  pro-
 perly.  The  visits  of  the  Prime  Minister
 to  ourregion  have  added  fuel  to  the  fire.

 I  should  say  that  to-day  the  country
 is  not  only  suffering  from  the  crisis  of
 confidence  but  is  also  suffering  from  the
 crisis  of  generation  gap.  The  Prime
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 Minister  comes  to  Nagaland  and  meets  the
 village  leaders  of  Nagaland.  The  first

 question  he  asked  «‘  Do  you  consider  your-
 self  Indians  ?  Are  you  Indian  citizens’?
 These  village  leaders  were  completely
 shocked,  very  much  provoked  with  this
 question  of  the  Prime  Minister.  They
 said  ‘“‘we  are  Nagas.”  The  Prime
 Minister  said  that  he  was  giving  them

 time  to  reply  whether  they  consider  them-
 selves  Indians  or  not?  If  they  do  not
 consider  themselves  Indians,  he  would  not
 talk  to  them.  The  people  said,  ‘  We
 are  Nagas”.  The  Prime  Minister  said, 66  Get  out’.  He  did  not  talk  to  the  people

 ‘further.  I  want  to  ask,  why  should  the
 Prime  Minister  of  India,  going  to  an
 Indian  territory,  talking  to  the  Indian
 Ppeoole,  ask  the  citizens  of  this  country

 whether  they  were  citizens  of  _  this
 country  or  not  ?  Why  should  the  Prime
 Minister  have  this  suspicion  in  his  mind  ?
 This  is  the  kind  of  Prime  Minister  we
 have  !  Last  session,  Mr.  Vasant  Sathe,
 Mr.  Lakkapova  and  myself  gave  notice  of
 an  adjournment  motion  on  the  reported
 Statement  of  the  Prime  Minister  at
 Shillong,  the  capital  of  my  State,  on  7th
 April  to  the  effect  that  oe  if  you  cannot
 learn  Hindi  in  one  year,  you  better  go  out
 of  this  country’.  The  Prime  Minister
 on  the  floor  of  the  House  flatly  denied
 having  made  such  a_  statement.  He
 said,  it  is  a  total  lie.  But  I  have  some
 press  reports.  I  have  met  the  journalists
 who  gave  thosefreports.  I  have  met  some
 Cabinet  Ministers  of  my  State  who  have
 heard  the  tape-recorded  version  of  the
 press  conference  at  that  very  time  and
 they  say  that  the  Prime  Minister  did  say
 that  if  you  cannot  learn  Hindi  in  one
 year,  you  should  leave  the  country.  For
 the  present,  it  is  sufficient  for  me  to  quote

 sone  portion  from  one  newspaper  report:

 Sines  Mr.  Desai’s  reported  reply  was
 acrynticone,  itisnotclearif  he  denied
 having  made  such  a  statement  at  all.
 But  those  who  were  present  at  the
 Conference  insist  that  the  Prime
 Minister  did  utter  such  a  sentence  and
 all  that  was  reported  was  not  a  ‘total
 lie’.  Some  reporters  who  possess  the
 taned  version  of  the  Press  Conference
 have  in  fact  thrown  a  challenge  at
 Mr.  Desai.’’

 T  am  sorry  the  Prime  Minister  is  not
 present  here  today.  I  would  like  to  ask  him
 whether  he  would  again  deny  that  on  that
 particular  day  he  did  not  make  _  this
 statement.  Whoever  is  sitting  here  now
 on  behalf  of  the  Government,  I  would

 flike  him  to  note  it  down  carefully  :  I
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 want  a  statement  from  the  Prime  Minister
 whether  he  can  again  say  on  the  floor  for
 the  House  that  he  did  not  make  this  state-
 ment  or  whether  he  would  come  up  with
 an  amendment  and  say,  “‘]  made  it  as  an
 individual  person,  not  as  Prime  Minister
 of  India.”

 The  Nepali  community  from  various
 parts  of  the  State  came  to  Shillong  and
 met  the  Prime  Minister.  They  demanded
 that  Nepali  language  should  he  included
 in  the  8th  schedule  of  the  Constitution.
 Mr  Morarji  Desai  said—I  quote  from  this
 newspaper  report—

 “He  told  a  delegation  of  Nepali  Bhasa
 Samity  that  if  they  wanted  Nepali
 language,  they  might  as  well  go  to
 Nepal’.

 This  is  how  the  Prime  Minister  of  India
 talks  to  his  people.  Can  we  afford  to
 have  such  a  person  as  the  Prime  Minister
 of  this  nation  ?  I  want  a_  categorical
 statement  from  the  Prime  Minister  of
 India  as  to  what  his  policy  is  towards
 language  and  what  his  policy  is  towards
 religion,  Day  before  yesterday,  the
 Home  Minister,  Shri  H.  M.  Patel  said, while  replying  to  a  calling  attention
 motion  on  Mizoram  situation,  ‘I  am  sur-
 prised  that  the  Christians  are  going  on
 with  such  a  movement  against  the  Free-
 dom  of  Religion  Bill”.  He  is  surprised
 that  5  million  people  of  this  country  are
 agitated  over  this.  Is  this  the  way  the
 Home  Minister  of  this  country  should
 speak  ?  When  the  baby  cries,  is  it  the
 duty  of  the  mother  to  say,  “  I  am  surprised
 why  my  baby  is  crying  rae  It  is  only  a
 step-mother  who  can  say  this,  not  the
 mother.  This  is  exactly  what  we  feel.
 Today  we  feel  that  we  the  minorities,
 the  tribals,  the  Christians  and  the  Muslims
 are  being  given  step-motherly  treatment.
 We  are  being  treated  as  second  class
 citizens.

 AN  HON.  MEMBER:  Fourth  Class
 citizens.

 SHRI  P.  A.  SANGMA:  Yes,  fourth
 class  citizens.

 The  Home  Minister  was  saying  why  we
 were  agitated  over  the  Freedom  of  Re-
 ligion  Bill.  I  want  to  read  out  what  the
 hon.  Membcr  who  moved  the  Bill,  said.
 It  is  a  letter  written  by’  Shri  Mohd.
 Aslam  to  the  Indian  Express  of  May  16,
 1979.  He  was  also  in  the  gathering  whom
 Mr.  Tyagi  addressed.  He  said:

 “Mr.  Tyagi  told  the  gathering  that
 the  minorities  in  Bangladesh  were  being

 rsecuted  and  their  population  was
 Est  decreasing,  whereas  in  India  the
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 [Shri  P.  A.  Sangma]
 minorities  were  on  the  increase.  He
 said  that  already  Harijans,  Muslims,
 Christians,  Communists,  Socialists  and
 others  who  were  Hindus  in  name  only
 constituted  50°%  of  the  total  population.
 H

 Pranpt
 action  were  not  taken  to  set

 gs  right,  Hindus  would  be  rendered
 a  minority  and  the  administration  of  the
 country  would  pass  from  their  hands.
 The  Hindus  would  then  become  aliens
 in  their  own  country.”

 ue
 it  not  a  shame  on  those  people  who

 clam  that  India  bclongs  to  Hindus
 only?  This  is  the  reason  why  45  million
 Christians  are  agitated.  Now,  the  Home
 Minister  says:  I  am  surprised  why  these
 atizens  cf  this  country  are  agitated;  why
 thcy  are  crying.  |  want  that  this  attitude
 should  be  changed.

 With  these  words,  I  support  the  motion.

 SHRI  A.  R.  BADRI  NARAYAN
 (Shimoga):  Mr.  Deputy-Speaker,  Sir,  I
 rise  to  support  the  no-confidence  motion
 so  ably  moved  by  our  leader,  Shri  Chavan
 Saheb  and  ably  supported  by  Shri  Stephen.

 When  the  motion  was  mooted  I  felt
 whether  it  was  really  necessary  in  the
 Present  existing  circumstances.  The  edifice
 of  the  Janata  Party  was  showing  signs of  crack  for  some  time  and  its  crumbling was  already  visible  as  the  number  of
 members  forsaking  it  is  everyday  grow-
 ing.  The  thinking  and  patriotic  members

 amongst
 them  were  feeling  impatient  that

 the  performance  of  the  Party  belied  its
 promises  to  the  people.  Shri  Raj  Narain
 fired  the  first  shot  of  dissent  and  morc
 and  more  members  of  his  way  of  thinking
 began  to  follow  suit.  ‘They  felt  they  arrived
 on  the  scene  after  the  elections,  giving the  people  promises  of  a  better  state  of
 affairs,  giving  hopes  of  a  better  deal.
 Even  when  the  Janata  Party  was  formed,
 right  thinking  people  felt  that  they  could
 not  deliver  the  goods  they  promised,  con-
 stituted  as  they  were.  a  conglomeration  of
 yanous  units  with  differing  and  diverse
 ideologies  each  in  conflict  with  the  other. It  was  an  assemblage  of  elements  so  op- posed  to  each  other  that  they  did  not
 have  a  common  and  united  course  of
 action  either  in  ideology  or  principles  or
 programmes.  One  wanted  a_  socialistic
 approach,  another  an  urban  and  capitalistic
 approach,  and  yet  another  a  theocratic
 approach,  some  the  Gandhian  approach
 and  80  on  and  so  forth.  It  was  like  bring-
 ing  together  a  lion,  a  lamb,  an  elephant, a  crocodile  and  a  serpent  in  a  common
 game,  the  performance  of  which,  how-
 ever  shrewd  the  manager  may  be,
 would  ultimately  fail.  Thanks  to  the  dex-
 terous  way  in  which  our  Prime  Minister
 perforins  his  managerial  functions,  he
 could  play  the  game  so  long  and  so  well.
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 He  has  done  quite  a  dangerous  tight
 rope-walking  exercise,  and  the  acrobatic
 performance  in  the  natural  course  has  to
 come  to  an  end.  It  has  come  to  an  end
 and  the  onlookers  of  the  game  have
 become  disgusted.  That  is  why  I  stated
 that  the  whole  structure  is  crumbling
 and  disillusionment  has  set  in  within  the
 party.  Things  being  what  they  are,  and  at
 a  time  when  the  tree  is  falling  by  its  own
 weight  and  its  decayed  roots,  one  wonders
 whether  any  implement  was  necessary  to
 fell  it.  So  it  is  that  one  felt  whether  a
 No-Confidence  Motion  was  necessary.

 Disillusionment  had  set  in  within  the
 Janata  Party.  A  texture  of  the  fcelings
 of  the  members  could  be  visible  in  the
 impassioned  speech  of  the  Socialist  M.P.
 Shri  Kalyan  Jain.  When  I  congratulated
 him,  he  said  that  his  heart  was  speaking
 and  not  his  head.  No  arguments  were
 necessary  to  substantiate  the  No-Confidence-
 Motion  and  the  soul  of  the  Janata  Party
 was  speaking  of  its  own  performance  and
 the  disgust  it  nad  produced  on  those
 to  whom  the  party  had  given  solemn
 promises.

 The  effort  of  the  leader,  Shri  Chavan,
 I  felt,  was  to  beat  a  dying  horse  or  a
 dead  horse.

 However,  the  idealist  Gandhite  Pro-
 fessor  Ramji  Singh  was  at  great  pains  and
 struggled  very  hard,  quoting  an  instance
 here  and  an  instance  there  of  individual
 acts  of  munificence.  ]  wish  he  had  looked
 at  the  matter  objectively,  as  I  expected  he
 would  look  at  the  overall  and  integrated
 performance  of  the  party.

 Shri  Kanwar  Lal  Gupta,  the  champion
 spokesman  of  the  Janata  Party,  battled
 hard  to  bring  home  the  varied  perfor-
 mance  of  the  party,  but  ended  in  narra-
 ting  only  the  usual  rigmarole  of  com-
 plaints  against  the  previous  Government.
 In  this  cffort  his  wit  and  wisdom  failed
 and  vituperation  prevailed.  This  made
 our  veteran  statesman.  Shri  V.  P.  Nayak,
 remark  that  words  spoken  by  men  indi-
 cate  the  culture  they  possess.

 15.58  brs.

 (Mr.  SPEAKER  in  the  Chair]

 Sophistry  in  language  or  statistical
 figures  are  often  used  to  camouflage  what
 has  not  been  achieved.  The  performance
 of  a  Government,  or  for  that  matter  of
 any  institution,  is  judged  by  how  the
 beneficiaries  talk  and  feel.  Their  yardstick
 is  simple.  Every  citizen  who  is  a  beneficiary
 of  Government  reacts  in  his  own  rustic
 way  what  he  thinks  of  his  Government.
 For  him  no  figures  are  necessary.  His
 needs  are  simple.  He  wants  a  roof  over  hit
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 head;  he  wants  a  living  for  himself;
 his  children  should  have  free  and  good
 education,  his  daily  needs  of  food,  clothing
 and  other  necessities  should  be  available  at
 reasonable  rates,  his  peace  should  not  be
 disturbed  by  violence  and  insecurity  and
 his  agricultural  effort  should  be  suitably
 rewarded.

 Judged  by  these  standards,  the  common
 man  feels  that  he  is  sadly  neglected,  that
 his  daily  existence  has  become  burden-
 some  and  that  no  one  is  interested  in  his
 welfare  and  that  he  has  none  that  cares  for
 him.

 This  apart,  the  unity,  the  integrity  and
 the  security  of  the  country  is  in  jeopardy-
 The  unity  of  the  country  is  under  threat
 the  integrity  of  the  country  is  torn  as
 under  and  the  security  of  our  great  coun-
 try  is  in  a  precarious  condition.

 36  hrs.

 There  is  no  law  and  order.  There  is
 no  security  for  women  and  children.  Even
 in  daylight  crimes  are  committed.  Dis-
 cipline  in  the  services  has  been  shattered.
 As  very  rightly  stated  by  Shri  Kalyan
 Jain,  the  fountainhead  of  power,  the
 very  source  or  discipline  and  decorum,
 has  become  polluted.  No  wonder  the  indis-
 cipline,  corruption  and  nepotism  has
 trickled  down  to  the  lower  levels.  The
 very  powers  to  which  people  look  to  for
 protection  and  help  in  distress  have  been
 warring  with  each  other  because  persons
 in  authority  have  not  had  a  dialogue  with
 those  concerned  and  diagnosed  the  cause
 of  the  disease  and  looked  at  the  problem
 with  a  human  approach.  Chaos  is  ruling
 the  country.  The  students  are  frustrated
 that  the  right  type  of  education  is  not
 imparted  to  them.  The  labour  is  restive
 because  with  the  soaring  prices  their  living
 has  become a  daily  problem.  The  peasants
 who  form  70  per  cent  of  our  population
 are  unhappy  that  their  cconomic  condi-
 tion  remains  the  same  as  it  was  before
 freedom  and  the  fruits  of  self-government
 have  not  reached  them  though  our  Fin-
 ance  Minister,  who  is  a  champion  of  the
 rural  folk,  diverted  his  attention  to  some
 extent  to  the  neglected  rural  areas.  The
 minorities  are  in  perpetual  chaos  fear  of
 being  victims  of  the  domination  of  the
 majority  communities.  The  Harijans  and
 Girijans  are  treated  no  better  than
 chattels  and  objects  of  servitude.  The
 intellectuals  are  unhappy  as  scope  for
 their  talent  is  unrecognised.

 In  short,  there  is  no  field  of  activity
 where  any  one  could  say  that  things  are
 in  order.

 a
 Inside  the  Party,  outside  the  Party,

 ide  the  country  and  out  side  the  country,
 488  LS—9
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 everywhere  there  is  dissatisfaction  that the  Government  has  failed  to  rise  to the occasion  and  march  forward  towards  the
 goal  of  an  egalitarian  society  free  from
 hunger  and  free  from  want.

 Our  leader  has  rightly  said  that  the
 no-confidence  motion  is  brought  in  to  fulfil a  national  duty  with  a  view  to  restore confidence  and  trust  of  the  millions  of our  countrymen  who  have  placed  us  in
 charge  of  their  welfare  and  happiness, We  cannot  play  with  the  lives  of  the  peo- ple  who  have  reposed  implicit  trust  in
 our  ability  to  do  the  right  and  proper thing.  There  is  no  purpose  in  sticking to  power  when  we.  cannot  wield  it  to  the benefit  of  the  millions,  The  Party  is  greater than  the  individual  and  the  country  is
 greater  than  the  party.

 We  need  to  set.  our  house  in  order— a  house  which  has  been  badly  rnismanaged
 Nature  is  so  kind  and  bountiful  to  us  in
 this  great  country.  It  is  an  irony  that
 while  water  is  available  everywhere,  there is  not  a  drop  to  drink.  That  is  our  un- fortunate  position.

 May  I,  Mr.  Speaker,  Sir,  in  view  of  all
 that  has  been  said  by  well-meaning
 persons,  emphatically  urge  on  the  Council
 of  Ministers  that  this  Parliament  has  no
 confidence  in  them  and  that  they  in  their
 wisdom  resign  from  their  places  of  power and  allow  those  who  can  do  better  to  take
 the  reigns  of  Government?  The  people have  waited  too  long  and  they  cannot
 afford  to  wait  any  more.

 SHRI  YADVENDRA  DUTT
 (Jaunpur):  I  rise  to  oppose  Shri  Chavan’s
 no  confidence  motion.  Before  I  deal  with
 him,  I  would  like  to  talk  about  my  friend
 Mr.  Stephen  who  is  a  good  Christian  and
 has  read  his  Bible  properly:  He  has  charged
 us,  the  Janata  Party,  as  being  a  criminal.
 party,  political  criminal  as  he  calls  it
 J  have  been  trying  to  understand  what
 he  means  by a  political  criminal.  I  have
 been  trying  to  recollect  facts.  Where  does
 this  charge  actually  stick

 Did  the  Janata  Party  impose  an  emer-
 gency  by  its  own  will?  Did  the  Janata
 Party  shoot  people  and  kill  people,  and
 put  them  in  prison  for  no  reason  what-
 socver?  Was  that  a  criminal  or  judicial
 action?  I  am  sure  Mr.  Stephen’s  definition
 varies  from  time  to  time  as  it  suits  his
 political  complexion.

 I  have  got  a  cutting  here  from  which
 I  would  like  to  read  a  few  lines,  with
 your  permission.  You  have  been  an  emi-
 nent  Judge  of  the  Supreme  Court.  I
 would  not  like  you  to  pronounce  a  judg-
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 [Shri  Yadvendra  Dutt]
 ment  here,  but  I  am  sure  you  will  agree

 were
 criminality,  politi  criminality,

 es.

 “‘Narrating  the  regrettable  incident,
 Mr.  Tulsi  Ram  said  he  was  forced  by
 two  Andhra  Pradesh  Ministers  yesterday
 to  meet  Mrs.  Gandhi,  He  had  come
 away  after  saying  to  her,  ‘Sorry,  I  have
 to  part  company  with  the  Congress  (I).”

 But  he  was  forced  to  join  it.  Who  forced
 him?  May I  ask  you  as  a  legal  luminary:
 does  not  forcing  a  man  against  his  will
 tantamount  to  kidnapping?  Is  that  not  a
 politically  criminal  action  by  this  great
 Sultana  ?

 Very  recently  Delhi  witnessed  a  very
 highly  moral  political  action  on  the  streets,
 when  Mr.  Stephen’s  Crown  Prince  was
 leading  a  demonstration.  What  was  it?
 Ultimately  it  was  utter  violence,  utter
 goondaism  and  hijacking  of  a  plane.
 Was  that,  Mr.  Stephen,  a  very  ethical
 act,  I  wonder.  But  Mr.  Stephen  is  a  laud-
 able  man.

 AN  HONE.  MEMBER  :  Who  wasthat
 person  ?

 SHRI  YADVENDRA  DUTT:
 Sanjay  Gandhi.  Congratulations  on  your

 nderstanding.  I  can  give  them  the  idea,
 I  can  give  them  the  logic,  I  cannot  give
 them  the  brains  to  understand  it.

 I  respect  Mr.  Chavan  very  much  because
 at  times  he  has  displayed  some  principles,
 however  belated  they  may  be.  He  was  a
 Minister  then.  Who  arranged  the  shoot-
 ing  of  Jayaprakash  Narain  when  he  was
 leading  a  procession  in  Patna?  Was  it  not
 the  Youth  Congress  people,  and  _  was  it
 not  from  the  house  of a  Congress(I)  MLA?
 Was  it  a  very  ethical  act?  I  am  amazed,
 Mr.  Stephen,  at  your  brilliant  under-
 standing.

 Mr.  Stephen  has  called  us,  the  Janata
 Party,  the  Whited  Sepulchre,  quoting  from
 the  Bible.  What  is  the  Whited  Scpul-
 chre?  It  is  a  dead  mauseleum  enshrining
 the  bones  of  a  certain  gentleman.  What
 was  the  rule  of  9  months?  It  was  worse
 than  the  Whited  Sepulchre,  and  I  am
 sure  you  are  responsible,  and  I  am  sure
 that  if  Christ  were  to  come  to  this  world
 again,  he  will  repeat  the  same  a  lines.
 which  he  said  on  the  cross:  “Father,  for-
 give  them,  for  they  know  not  what  they
 do”  This  is  Mr  Stephen's  swan  song  or
 dying  song.  Mr  Stephen  has  called  the
 Janata  Party  ‘“‘a  party  dominated  by
 RSS”  I  am  amazed  at  it  Mr  Stephen
 has  no  experience  of  the  RSS  I  know  it
 from  3943  2709  I  am  proud  to  be  an  RSS
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 man,  I  do  not  hide  the  fact.  I  am  not
 ashamed  like  your  leader,  When  he
 spoke  for  the  first  time  in  70977  March,
 he  said  “thang  her,  I  don’t  mind  it.”
 But  the  leader’s  position  changed  his
 mind.  What  a  wonderful  change?  It  is
 a  change  by  the  chair,  not  by  his  intel-
 lectual  capacity.  I  wonder  how  the  RSS
 has  dominated  the  Membership  of  the
 Janata  Party.  I  will  give  you  two  ex-
 amples.  The  day  I  entered  politics,  I  was
 asked  by  the  RSS  to  resign  from  the
 office  that  I  held  and  I  had  to  resigned.
 Today,  I  am  only  an  ordinary  RSS  mem-
 ber.  They  talk  of  dual  membership?  Where
 is  the  dual  membership?

 SHRI  C.  K.  CHANDRAPPAN:  You
 are  a  Member  of  the  RSS.

 SHRI  YADVENDRA  DUTT:  Yes.  I
 am  proud  of  it.  I  am  not  one  of  those
 who  pin  Stalin  medal  or  Lenin  medal
 and  go  round  like  a  pouting  pigeon.  RSS
 office-holders  will  have  to  go  out  if  they
 come  into  politics,  and  they  talk  of  RSS
 domination,  RSS  has  nothing  to  do  with
 politics.  They  talk  about  us  as  communal,
 I  will  give  you  two  examples.  When  the
 entire  India  was  burning  after  the  _parti-
 tion,  my  place,  Jaunpur,  was  free  from
 all  communal  riots,  Why?  I  challenge
 you  for  that..

 AN  HON.  MEMBER:  You  ware  a
 Maharaja  then.

 SHRI  YADVENDRA  DUTT:  IJ  might
 be  Maharaja  or  e¢x-Maharaja,  whatever
 it  is,  People  are  still  there.

 One  day  in  Banaras,  we  had  some
 discussions  with  our  Muslim  brethren  and
 at  the  namaz  time,  it  was  the  RSS  that
 called  them  to  come  and  offer  their
 prayers.  in  a  tample.  Did  anyone  else
 have  the  courage  to  do  that?  You  had
 none.  You  are  sheer  hypocrities,  if  I  may
 usc  that  phrase  and  yct  you  say  that  we
 are  communal.  I  am  amazed  that  so
 many  intelligent  men,  posing  as  great
 leaders.  are  saying  like  this.  Mr,  Chavan
 I  may  be  forgiven,  if  I  say  that  I  know
 a  number  of  people  there  who  had  gone
 and  given  Gurudakshinas  to  RSS  for  their
 political  ends.  ]  can  tell  the  amount  of
 moncy  that  they  gave.  I  am  sure,  Mr.
 Chavan  will  ogree  with  me.

 SHR]  A.  PALA  PAJANCCR:  How
 much?

 SHRI  YADVENDRA  DUTT:  Let  those
 people  ask,  J  will  say.  You  don’t  worry
 about  it.  I  know  of  a  great  gentleman
 who  is  posing  as  if  he  is  for  secularism—
 I  would  not  name  hifm  because  he  is
 not  present  here  now—he  said  to  me
 ‘Gf  my  voting  block  and  the  RSS  cadre
 join,  we  can  turn  the  whole  country.”
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 Then  the  RSS  was  good.  In  quest  of
 that,  he  went  to  Kanpur,  when  the  head
 of  the  RSS  came  there  and  he  fixed  an
 appointment  with  him  at  (5.21  p.m.

 SHRI  A,  BALA  PAJANOR:  At  4.20?

 SHRI  YADVENDRA  DUTT:  You
 may  be  a  420,

 SHRI  A.  BALA  PAJANOR:  You  have
 a  lot  of  4208  with  you.  You  are  420s.

 SHRI  YADVENDRA  DUTT:  You  call
 us  whatever  you  like.  We  have  nothing
 to  say  about  that.  |  know  what

 the  talked  with  the  head  of  the  RSS.
 He  did  not  go_  on  his  two  feet;
 he  went  on  his  four  feet.  The  RSS  was
 good  then.  When  Mr.  Raj  Narain  offered
 prayers  and  sat  with  Mr.  Nanaji  Desh-
 mukh  and  hugged  him  like  brother,  then
 the  RSS  was  good,  It  is  talking  with  two
 tongues..,

 'श्री  चम्ं्रशेशर  सिहः  यह  इन  का  डबल  स्टैन्डडं  2
 एक  जेन्टिलमेन  नही  है  तो  नाम  नही  लेते  और  दूसरा
 जेन्टिलमेन  हँ  तो  उस  का  नाम  लेते  है  ।

 SHRI  YADVENDRA  DUTT:  He  is
 his  alter-ego,

 So,  if  it  serves  one’s  political  purpose,
 the  RSS  is  good.  If  it  does  not  serve  one’s
 political  purpose  the  RSS  is  bad,  This
 is  down-right  damn  hypocrisy  and  hypo-
 ‘rats  have  no  right  to  call  themsclves
 ethical  or  moral,

 May  I  ask—he  is  a  great  moralist—
 in  whose  Fiat  car  he  ran  round  in  Uttar
 Pradesh?  Who  was  footing  his  telephone
 bill  of  Rs.  10,000  a  month?  The  Deputy-
 Speaker  is  not  here,  He  was  also  one
 of  Mr.  Raj  Narain’s  followers,  I  happened
 to  be  the  Icader  of  the  U.P.  Jana  Sangh
 Party  and  the  Leader  of  the  Opposition,
 They  were  short  of  32  votes  for  getting
 him  elected  to  the  Rajya  —  Sabha.
 Mr.  Raj  Narain  came  and  said,  ‘‘Brother,
 you  give  us  I2  votes.”  We  were  then
 very  good.  Now  we  are  bad,  What  a  sud-
 den  transformation!  Sir,  if  you  will  permit
 me  to  use  Hindi  phrase:

 दो  जबान  से  नहीं,  छः  जबान  से  बोलते  हैं  |  दो
 जबान  का  काट।  बच  सकता  है  लेकिन  छः  जबान  के
 काटे  से  लहर  भी  नहीं  झ्राएगी  ।

 Mr.  Sathe  was  very  pleased  to  say  that
 if  the  Janata  Government  lives,  the  coun-
 try  will  disintegrate.  I  wonder  what
 country.  He  did  not  define.  Probably,
 Bearar  may  disintegrate  and  go  against  Mr.
 Sathe  and  his  Empress.  But  the  country
 will  not  disintegrate.  This  country  has  a
 sense  of  patriotism;  this  country  has  a
 sense  of  strength.  There  is  an  inherent
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 strength  in  this  country.  Those  whe
 talk  of  distintegration,  I  am  afraid,  are
 not  patriots.  They  may  be  anything  else.
 May  I  remind  Mr.  Sathe  and  Mr.  QC,
 Subramaniam  about  their  first  speech  when
 the  Janata  Governm-nt  came  in  power  in
 March,  .977  in  this  very  House  ?  I  was
 amazed,  when  my  hon.  friends  pose  as-
 patriots,  they  tried  to  arouse  the  feeling  of
 north  versus  south,  It  may  have
 been  unfortunate,  it  may  have  been  an  acci-
 dent  that  north  went  Janata  and  some
 parts  of  south  went  Congress,  But  was  it
 necessary  to  arouse  that  feeling?  The  very
 fact  of  arousing  that  feeling  in  this
 House  shows  that  distintegration  lies
 there.  Disintegration  does  not  lie  here.

 MR,  SPEAKER:  Please  conclude
 now.

 SHRI  YADVENDRA  DUTT.  I  have
 not  yet  dealt  with  the  organ-grinder.  Let
 me  deal  with  the  organ-grinder  himself.
 Mr.  Chavan  has  been  pleased  to  call  us,
 shall  I  say,  the  tyrants  of  the  Harijans
 and  the  backward  classes.  May  I  remind
 him  what  happened  in  Marathwada?
 The  killings  in  Marathwada  whose  mock
 Chhatrapati  he  is  were  worse  than  those
 in  any  other  part  of  the  country.  Those
 killings  took  place  under  his  great  chela
 who  was  the  Chief  Minister.  Then,  Mr.
 Chavan  has  charged  us  that  the  Janata
 Party  is  with  money  bags.  Has  he  for-
 gotten  the  charge:  Who  is  with  the  sugar
 barons  of  Maharashtra?  Mr.  Chavan
 has  to  answer  that.

 Sir,  there  are  a  large  number  of  points
 which  I  wanted  to  deal  with.But  I  do  not
 think  you  will  allow  me  more  time.
 I  will  only  say  this,

 सहसा  घैयरितां  प्रियांम्
 अ्विवेका  परमां  पदाम्  ॥।

 Mr.  Chavan  wants  to  form  an  alternative
 Government  with  defectors  and  people  who
 have  no  ethical  or  moral  standard.  He
 is  not  passing  a  judgment  on  this  Go-
 vernment  by  this  No-Confidence  motion;
 he  is  passing  a  No-Confidence  on  demo-
 cracy.  Remember  this  and,  before  you
 take  any  action,  think  about  its  conse-
 quences  and  the  luss  that  flows  from  it.

 Therefore,  Mr.  Chavan,  you  said  it
 was  your  national  duty  to  move  this
 Resolution:  I  appeal  to  your  sense  of
 national  duty  to  withdraw  the  Resolution
 —not  because  we  are  afraid  of  it  but
 because  the  consequences  that  flow  from
 the  Resolution  are  dangcrous—and  beyond
 imagination—for  this  country.

 In  the  end,  may  I  tell  you  and  all  my
 friends  that  the  cthos  of  this  country—
 the  tragedy  of  the  ethos  of  this  country—
 was  egoism.  Egoism  produced  Mahabharat;
 egoism  produced  Jaichand;  egoism  is
 producing  deserters.  If  you  go  on  hunting,
 I  am  sorry  you  are  in  for  a  disillusion  ment
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 [Shri  Yadvendra  Dutt]
 Our  point  of  view  is  pure.  and  simple

 and,  in  the  end,  I  will  remind  you  again of  a  couplet  from  the  Mahabharat:

 अर्जुगस्य  प्रतिसेन  हे  न  दैन्यं  न  पलायनम्  ।

 With  these  words,  I  oppose  Mr.
 Chavan’s  Resolution.

 SHRI  C,  SUBRAMANIAM  (Palani):
 When I  was  listening  to  the  debate,  I  had
 a  sense  of  sadness  creeping  over  me
 because,  today,  what  is  at  stake  is  our
 democracy,  what  is  at  stake  is  our  secu-
 larism,  what  is  at  stake  is  social  justice
 and  also  the  very  integrity  of  our  country.

 The  Janata  Government  started  with
 all  the  advantages  in  their  way.  They
 had  a  fund  of  political  good-will  and,
 if  I  may  say  so,  there  was  a  good  bit  of
 my  personal  good-will  also  because  I
 thought  this  might  perhaps  lay  the  foun-
 dation  for  a  healthy  democracy  in  our
 country:  another  Party  had  come  with
 an  absolute  majority  and  if  only  that
 Party  would  function  in  the  proper  way,
 then,  more  than  anything  else,  this  would
 lay  a  sure  foundation  for  our  democratic
 functioning.  Apart  from  the  political
 good-will,  they  had  all  the  positive  eco-
 nomic  factors—a  food-grain  reserve,  a
 growing  foreign-exchange  reserve  and,
 more  than  that,  a  dynamic  industrial:
 structure.  If  you  look  into  the  history  of
 particularly  the  public  sector  industry,  I
 had  been  in  charge  of  it  and  I  know  what
 vicissitudes  it  had  to  pass  through,  but
 we  thought  we  had  got  over  these  problems
 and  I  was  proclaiming  in  this  House  that
 we  were  in  a  position  to  say  that  the
 public  sector  was.  much  more  efficient
 than  the  private  sector,  That  was  the
 achievement.  In  addition  to  that,  may  I
 say  they  also  had  the  advantage  of  sea-
 soned  and  experienced  Icaders,  There
 was  a  person  like  Morarjibhai  to  lead
 them;  there  was  Babuji  and  there  was
 Shri  Charan  Singh,  Thcy  are  all  scasoned
 hands.  But  not  only  had  they  seasoned
 hands  but  they  had  new  talent  also—I
 see  sitting  before  me  the  mercurial  George
 and  various  others.  In  spite  of  this,  with-
 in  two  years,  what  is  the  picture  today?
 Can  they  honestly  say  they  have  im-
 proved  their  position?

 SHRI  GEORGE  FERNANDES:  Yes.

 SHRI  C.  SUBRAMANIAM:  This  is
 the  illusion  they  are  still  under!

 .Can  they  honestly  say  they  have  main-
 tained  their  position,  I  ask,  with  all  res-

 t  to  my  friend  Mr.  George  who  says  it
 4  improved,  I  hope  that  would  be  ans-
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 wered  later  on:  I  do  not  want  to  go  into
 it  now.  But  then,  leave  above  the  various
 sections  of  people  which  my  Leader
 mentioned,  have  they  maintained  the  confi-
 dence  of  their  own  Party,  I  ask.  Why  is
 it  that  today  so  many  people  are  coming out  of  that  Party?  I  am  sorry  I  do  not
 find  the  President  of  the  Party  here.  Can
 the  President  of  the  Party  stand  up  and
 honestly  state  here  that  he  has  confidence
 in  this  Government  that  it  will  deliver
 the  goods?  He  cannot.  This  is  unfortunately so  whether  they  realise  it  or  not.  If  there
 is  some  self-realisation,  then  there  is  some
 hope.  I  want  to  tell  them  that  their  cre-
 dibility  is  at  the  lowest  ebb.

 SHRI  DINEN  BHATTACHARYA
 (Serampore):  ‘That  was  so  during  the  last
 regime,  during  the  regime  of  Shrimati
 Indira  Gandhi.

 SHRI  C.  SUBRAMANIAM:  Might  be.
 You  may  accuse  us,  But  they  should  do
 better  than  what  we  did.

 Why  has  this  happened?  We  should
 look  into  it.  First  of  all,  the  initial  mistake
 was  to  consider  themselves  as  an  integrated
 party  instcad  of  realising  that  they  are  a
 coalition,  A  Coalition  Government  has  to
 function  with  certain  norms  and  condi-
 tions.  A  single  party  government  with
 acknowledged  and  accepted  leadership
 has  to  function  in  a  different  manner
 altogether.  But  unfortunately  they  thought
 that  they  had  got  themselves  integrated
 and,  therefore,  they  started  functioning
 as  a  single  party  government  with  ac-
 cepted  and  acknowledged  —  Icadership
 while,  as  a  matter  of  fact,  they  were  still
 a  combination  of  various  Partics  and
 various  Parties  continued  to  maintain
 their  identity—even  as  late  as  a  few  days
 ago,  Mr.George  Fernandes  had  called  a
 mecting  of  the  Socialist  Parry  members,
 What  has  happened  because  of  this?  If  you
 apply  the  norms  of  a  single  party  govern-
 ment  to  a  coalition  goverrment,  it  is
 bound  to  create  difficultics  and  it  has
 created  all  the  difficulties,  I  have  a  great
 admiration  for  the  people  who  belong  to
 the  Jan  Sangh  and  the  RSS.  They  are
 very  clever  people,  and  they  took  advan-
 tage  of  this  position:  they  wove  thcm-
 selves  round  the  Prime  Minister  and
 began  to  get  all  the  political  advantages.
 Whereas  the  gubernatorial  jobs  which
 mean  nothing  had  becn  monopoliscd  by
 one  Group,.

 AN  HON.  MEMBER:  Cong,  (O).

 SHRI  C,  SUBRAMANIAM:  Whoever
 it  might  be.  The  Jan  Sangh—of  course,
 the  RSS,  for  all  practical  purposes.  they
 say,  is  outside  the  game  of  the  Janata
 Party;  that  is  another  clever  move—took
 full  advantage  of  the  position  and  was
 going  on  gaining  more  and  more  political
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 advantages.  And  that  was  the  fear  which
 had  taken  hold  of—leave  alone.  the  mino-
 rities  and  others—the  other  sections  of
 the  Janata  Party,  wondering  what  would
 this  Jead  to  in  the  next  I  elections,
 whether  they  would  at  al Taurvive  or  they
 would  be  dominated  by  the  Jan  Sangh.
 Unfortunate  developments  took  place,
 The  Prime  Minister  almost  became  a
 captive  Prime  Minister  of  persons  belong-
 ing  to  my  hon.  friend  who  is  walking  in
 now,  Mr.  Vajpayee.  If  you  analyse  many
 of  the  difficulties  that  had  arisen  within
 the  Janata  Party,  you  would  find  that  this
 is  the  main  reason,  I  submit  this  be-
 cause  we  have  to  learn  by  experience;  we
 should  understand  the  realities  of  the
 situation  instead  of  imaging  —  that
 something  —_  had  already  happened,
 the  integration  had  already  taken
 place.  This  is  onc  thing  which  will  have
 to  be  kept  in  mind.

 Then,  the  otherthing  which  is  creating
 difficultiesfor  them  and  which  wil!  continue
 to  create  difficulties  for  them  is  that  they
 promised  everything  to  everybody  and,
 therefore,  verybody  expected  everything
 to  happen  not  in  the  course  of  time  but  as

 auice  ly
 as  possible  and  for  each  section  in

 the  communtiy  there  are  patrons  in  the
 Janata  Party  government  in  various  groups.

 Naturally,  even  if  God,  as  Mr.  Morarji
 Desai  believes,  is  with  him,  itis  impossible
 to  fulfil  the  exp-ctations  and  aspirations  of
 all  sections  of  the  people  or  even  a  small
 section  of  the  people.  Therefore,  what
 they  have  created  is  a  disappointment  in
 every  section  of  the  community  today  and
 that  is  what  we  are  finding  today—the
 unfulfilled  aspirations  and  expectations
 coming  up  and  boomeranging  against  them.
 They  have  not  forgotten  the  fact  that  they
 are  in  government  today  and,  thercfore,
 they  have  to  play  the  game  of  the  govern-
 ment.  Instead  of  that,  even  Ministers,
 have  started  addressing  meetings  saying,
 “Yes’,  you  may  go  on  strike  and  JI  am  pre-
 pared  to  back  you  up”.  How  can  such  a
 thinghappen?  This  is  the  real  difficul-
 ty.  And  Morarji  Bhai  claims  himself  to
 be  a  disciplinarian.  If  this  is  the  sort  of
 discipline  which  isbeing  maintained  at  the
 Cabinet  level,  itis  no  wonder  that  indis-
 cipline  in  seeping  through  the  entire  com-
 munity  today.  Take  any  section  of  the
 community  today—where  isthe  discipline?
 Start  from  the  Parliament  downwards  or
 from  the  Cabinet  downwards—everywhere
 today  we  have  this  indiscipline  sweeping
 through  and  how  can  an  lindisci-
 plined  nation  come  up  and  particularly,  a
 developing  nation?  In  that,  who  is  to  pro-
 vide  an  example  for  others  to  follow?
 No  doubt  all  of  us  have  got  that  responsi-
 bility,  but,  certainly,  the  Cabinet  has  the
 first  responsiblity  because  they  are  gover-
 ning  the  country.  But  they  have  proved
 themselves  as  an  indisciplined  lot,  each
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 accusing  the  other  and  then  itting.
 ‘And  because  for  that  very  indisci  ioe
 give  him  a  higher  status,  then  naturally
 everybodyelse  thinks  perhaps  this  is  the
 ‘way  to  get  advantages.,  And  that  is  why
 the  pressure  groups  have  started  functien-

 SHRI  DINEN  BHATTACHARYA
 Pressure  groups  by  whom?  Under  the
 feadership  of  Shri  Raj  Narain?

 SHRI  C.  SUBRAMANIAM :  And  _  the
 pressure  groups——initially  they  are  all
 ‘children  they  have  given  birth  to—all  these
 problems  and  it  is  no  use  blaming  us  and
 whenever  this  pressure  comes,  immediately‘
 the  Prime  Minister  takes  a  strong  attitude—
 ‘I  will  never  yield  to  this.”  Take  tha  bank
 employees  who  are  at  thehighest  level  of
 the  wage  structure.  When  they  wanted
 tocreate  difficulties,  naturally  he  took  the
 attitude,  ‘Nothing  doing’.  But  what
 ‘happened?  Within  a  few  days,  only  Rs.  32
 crores  were  given  away  tothem.?  ‘‘With-
 in  this  Rs.  32  crores  you  must  be  satisfied.’
 Is  this  a  small  sum?  Naturally,  the  best
 way  to  obtain  any  concessions  or  to  have
 any  demands  met,  just  for  the  asking,
 whether  it  is  just  or  unjust,  is  to  apply
 pressure  and  that  pressure  is  being  applied
 in  all  spheres.  This  is  the  dilemma  today.

 Somebody,  put  a  question—what  is
 your  attitude  to  bonus?  Itisnota  question
 of  giving  bonus  or  increased  emoluments..
 But  should  we  nothave  some  relation  to
 performance  or  productivity?  Can  we
 goon  increasing  wages  by  way  of  bonus  and
 other  concessions?  Thatistheir  demand

 without  reference  to  performance  or
 productivity.  Therefore,  as  far  as  bonus  is
 concerned,  it  should  be  a  bonus  for  better
 performance  and  for  better  productivity.
 Therefore,  Jet  us  have  some  norms  and
 let  ushave  anational  consensus  on  this.

 Every  person  has  to  perform  at  least  at
 this  minimum  level.  Over  and  above  that,
 if  there  is  performance  and,  if  you  think  in
 terms  of  providing  more  incentives  for  the
 better  performance,  do  it.  But,  what  is
 happen ding  today?  The  performance  is
 going  down;  but  the  paymentis  going  up
 and  up.  Thisis  the  surest  way  for  inflation.
 If  what  you  have  got  down  for  Rs.  100/-
 mow  you  have  to  pay  Rs.  120/-)  it  is  the
 the  surest  way  for  devaluing  the  rupee.
 If  the  cost  of  a  product  prodygged_  earlier
 was  for  Rs.  r00]-  and  if  it  costs  now  Rs.  t20/-
 To  that  extent,  you  have  to  devalued  the
 rupee.  That  is  the  inflation.

 Therefore,  it  is  not  the  problem  of  the

 Janata  Party  Government  but  itis  a  national
 problem  also.  Are  you  approaching  this
 as  a  national  problem?  Are  you  even
 approaching  itas  you  party  problem  or
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 cabinet  problem?  No.  Itisallindividual
 minister’s  problem  under  the  Cabinet  of
 Mr.  Morarji  Desai.  Thisis  the  real  difficul-
 ty.  And  ths  is  what  we  are  now  asked  to
 face.  The  Industries  Minister  says  that
 ‘I  have  injected  dynamism  into  the  industrial
 sector  and  so,  production  is  going  up.’
 Somebody  said  that  he  is  a  Minister  for
 Bye-elections  and  Bonus.  I  think  we  should
 add  one  more  thing—Statistics—  Manu-
 facturing  statistics.  (Interruptions)
 Apart  from  any  otherthing,  what  is  impor-
 tant  is  not  mere  growth  alone  but  the
 content  of  growth  is  alsoimportant.  Today

 ou  want  coal.  You  say  that  you  have
 improved  the  production  of  coal  but  coal  is
 not  available.

 Coming  to  power  itis  claimed  that  you
 have  put  up  2,000  M.  W.  extra  during
 the  last  year  and  another  3,000  M.W.
 extra  this  year.  But  power  isnot  available.
 Then  you  immediately  blame  that  this  is
 due  to  the  previous  Government.  No.
 you  do  not  know  how  to  maintain  or  how
 to  service  what  you  have  and  how  to  get
 the  best  out  of  what  already  exists  today.
 This  is  the  real  difficulty.  There  is  un-
 derutilisation  of  capacity  everywhere.
 That  isthe  main  difficulty.  Immed-
 jately  you  are  going  to  import  two
 million  tons  of  steel].  (Interruption)  And
 everything  has  got  to  be  in:ported.  Coming
 to  transport,  the  Transport  —  Minister

 is  not  here.  I  now  find  that  Shri  Sheo
 Narain,  Railway  Minister,  is  here.  He
 says  that  transport—  rail  transport—is
 working  on  its  speed.  When I  say  railway,
 it  includes  ports  also.  The  Coal  Minister
 blames  the  Railway  Minister  and  the
 Railway  Minister  blames  the  Coal  Minister
 and  the  Steel  Minister  blames  both  of
 them.  Where  are  we  ?  Can  you  not
 bring  about  some  coordination  between
 these  thre  e  ministries  under  your  control?
 Can  you  not  have  some  sort  of  rationale
 Coordination  so  that  there  is  production
 of  coal  and  transport  of  coal  and  there  is
 availability  of  the  same  at  the  point  where

 it  is  consumed?

 We  have  Jer:d  ctert  bploeve’  cone

 mittees
 “eine

 official  level.  There  aws  a
 abinet  Sub-Committee.  But,  whatis  the
 cosition  today?  Everywhere  you  are

 paying  that  where  there  are  power  projects,
 coal  is  not  available  or  where  there  is  coal

 availability,  you  say  there  is  no  power
 project.  I  think  there  is  completely  no
 infrastructural  facility  anywhere.  But  the
 Industries  Minister  goes  about  saying
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 I  have  done  a  miracle.’  He  always
 boasts.  Take  the  National  Textile Corpora- tion.  For  the  first  time  we  have  earned  a
 profit.  But,  does  he  know  the  state  of
 textile  industry  during  the  last  two  years? Even  the  worst  mills  were  making  huge
 profits.  And  your  ror  and  odd  mills  have
 made  a  profit  of  Rs.  3  crores  only  and  you boast  as  if  these  are  minting  money.-  As
 far  as  textile  industry  is  concerned,  they
 never  had  itso  good  but  you  are  getting  only
 asmall  fraction.  pittance.  But  you  say
 you  have  done  a  miracle  in  the  Nationalg, Textile  Corporation.}  5

 But  the  most  unfortunate  thing  here  is
 the  non-realisation  of  the  realities  of  the
 situation.  And  if  you  go  in  this  way.  what would  happen?  Take  for  instance  agri-
 cultural  sector.  You  areall  claiming  that
 you  are  now  producing  325  million  or  r20
 million  tonnes.  The  success  has  always
 many  fathers.  But  a  failure  becomes  an
 orphan!  I  donotwanttoclaim  that  I  have
 done  it  or,  after  me,  Babu  ji  has  done  it.
 Even,  if  it  be  so,  that  it  is  only  the  Janata Government  which  has  done  this  n  iracle.
 But  you  should  realise  today  as  0  what  Js
 happening  in  the  agricultural  _  sector.
 What  is  the  price  that  ou  are
 giving  to  the  farmer  ?  You  have  fixed
 Rs.  r00  and  odd  for  wheat.  But  you  go
 toU.P.  market  where  ir  fact  hefarmer  is
 selling  itat  Rs.  cc,-.  It  is  the  trader  who
 is  geting  it  and  perhaps  passing  it  on
 to  F.C.].  witha  big  margin  as  profit.

 an.  + we
 Take  various  agricultural  commodi-

 ties.  In  my  own  state  they  were  not
 even  able  to  harvest  onion  and,  there-
 fore,  they  just  allowed  it  to  go  waste.
 In  the  same  way  potatoes.
 Therefore,  increased  productivety
 is  now  giving  decreasing  returns  to  the
 farmers.  Sugar  industry  is  in  a  miss
 today.  We  thought  it  was  in  great
 surplus.  I  tell  you  if  the  things  go  on
 in  the  same  way  without  being  mended
 very  soon,  will  you  have  shortage  of  sugar
 in  our  country.  This  is  how  the  economy
 is  being  managed  but  still  the  general
 illusion  they  go  about  generally  saying
 that  we  had  never  had  it  so  good.
 We  are  doing  the  best  possible.  But
 individually  you  ask  the  Ministre  he  will
 say  as  far  as  he  is  concerned  everything
 is  going  alright  whereas  everything  else
 is  going  to  dogs.  Therefore,  do  not  have
 a  double  face.  In  one  place  say  one
 thing  and  coming  to  Parlilment  to  de-
 fend  yourself  say  completely  other  things.
 This  is  the  real  difficulty  today.

 '
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 Sir,  it  is  not  for  the  first  time  but  even
 during  the  Budget  Session  [  said  that  for
 Gods  sake  perfrom  better.  Come  together
 in  theinterest  of  the  country  and  I  said  we
 were  all  interested  in  your  succ-
 ess,  But  what  has  happend.  You
 are  dis-integrating  and  we  have  just
 seen  a  dis-integrating  system,  what
 a  threat  it  could  be.  A  dis-integrating
 skylab  was  a  global  threat.  A  dis-
 integrating  Janata  Party  is  a  national
 threat.  The  skylab  threat  got  removed
 only  when  it  fellto  the  earth.  In  the  same
 way  it  is  only  by  the  fall  of  this  government
 that  this  threat  could  be  removed  and,
 therefore,  when  hon’ble  Members  appeal
 to  us  that  we  should  withdraw  the  Motion
 in  the  national  interest  the  national
 interest  truly  today  is  that  this  dis-inte-
 grating  system  should  come  to  earth
 as  early  as  possible  and  something  else
 should  crop  out  of  it.  The  nation  has
 a  little  more  confidence  left  in  our  po-
 litical  system  today  and  therefore,  I
 would  appeal  to  the  Prime  Minister—
 afterall  he  is  a  senior  politician  who
 has  made  a  great  number  of  sacrifices—
 to  set  an  example  and  that  example
 could  be  for  the  betterment  of  the  nation
 as  a  whole  and,  therefore,  we  are  expecting
 something  big  from  him  and  let  him
 give  a  new  lead  and  a  new  direction
 where  we  efface  our  self-intercst  and
 look  only  at  the  national  interest.  It
 is  in  this  context  that  we  have  moved
 this  motion  and  I  have  no  doubt  in  my
 mind  that  every  party  here  and  every
 individual  here  with  national  interest
 in  his  heart  would  vote  for  this  motion
 to  ensure  that  this  dis-integrating  system—
 brought  to  the  earth  as  early  as  possible.

 THE  MINISTER  "OF  INDUSTRY
 (SHRI  GEORGE  FERNANDES  :  Mr.  ;
 Speaker,  Sir,  Mr.  Subramaniam  has  af
 made  a  very  fervent  appeal  to  the  ab
 Opposition  to  vote  this  government
 out  and  to  bring  in  its  place  an
 alternative  which  will  be  better  than
 what  we  are.  I  presume  this  is  the
 alternative.

 Sir,  people  who  were  voted  out  of
 power  by  the  people  of  this  country  less
 than  two  and  a  half  years  ago—two  years
 and  three  and  a  half  months  to  be  pre-
 cise,  I  presume—that  is  the  better  alter-
 native  that  Mr.  Subramaniam  has  in
 his  mind.

 Sir,  when  the  hon.  Leader  of  the  Opposi-
 tion  moved  the  No-Confidence  Motion,
 he  said  this,  that  he  was  doing  a  national
 duty.  Sir,  I  did  not  know  at  what
 point  of  time  the  hon.  Leader  of  the  Oppo-
 sition  decided  that  he  had  to  perform
 a  national  duty—a  national  duty  in
 the  context  of  the  failures  of  the  Janata
 Government  and  the  kind  of  situation
 which,  according  to  him,  the  Janata
 Government  had  created  during  the  last
 2  years  and  3  months  in  which  it  has
 been  in  existence.  He  listed  out  the
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 failures—political,  economic  and  social.
 Well,  Sir,  I  presume  that  success  and
 failure  are  invariably  related  to  a_cer-
 tain  achievement  at  a  certain  level.
 In  other  words,  you  have  a  bench-
 mark,  against  which  you  measure  success
 ot  failure.  I  would  like  to  ask  the  hon.
 Leader  of  the  Opposition  :  What  is  your
 bench  mark  against  which  you  are  going
 to  judge  the  success  or  the  failure  of  my
 party’s  Government  ?  (Jnterruptions).
 I  shall  discuss  with  you  the  spirit  of  1977+
 That  spirit  is  very  much  alive  in  this
 country.  I  shall  discuss  it  with  you.
 Let  us  come  to  the  vital  issue.

 MR.SPEAKER:  Let  there  be  no
 interruption.  Let  him  proceed.  Don’t
 get  excited.

 SHRI  GEORGE  FERNANDES :  I  did
 not  like  to  speak  because  I  know  it  hurts
 them.  Sir,  what  is  the  bench  mark
 against  which  they  are  going  to
 judge  our  performance  and  say  that  we

 ave  failed  ?  In  1975-76  and  :976-77—
 during  those  two  years,—when  we  had
 the  emergeney,  I  was  in  the  underground
 for  about  a  year  and  it  was  during  that
 period  of  time  that  you—most  of  you
 who  are  now  seated  there—were  cele-
 brating  what  you  call  ‘the  dynamic  de-
 cade’  of  economic  achievement:

 AN  HON.  MEMBER  Dynamite
 decade.  (Jnterruptions)

 MR.  SPEAKER :  Kindly  allow  him
 to  proceed.  What  is  all  this  ?  Let
 the  debate  go  on.

 SHRI  GEORGE  FERNANDES:  ee  ‘the
 dynamic  decade’  of  economic  achieve-
 ment  led  by  a  person  whom  the  present
 Leader  of  the  Opposition  called,  ‘My
 Captain  and  my  Doctor.’  He  _  said,
 ‘My  Captain  and  my  Doctor.’  I  was
 sitting  there  right  in  the  opposition.
 I  was  sitting  right  there,  just  behind
 where  he  was  sitting  earlier.  He  got  up
 and  said  ‘My  Captain  and  my  Doctor’.
 That  was  in  the  Fourth  Lok  Sabha.
 I  was  shocked  to  hear  him  say  ‘My  Cap-
 tain  and  my  Doctor’
 -  SHRI  YASHWANTRAO  CHAVAN
 (Satara):  She  was  the  head  of  the  team

 and  captain  of  the  team.  She  was
 imy  captain.  What  is  wrong  in  it  ?
 "What  is  the  use  of  saying  it  now  ?

 SHRI  GEORGE  FERNANDES :  Sir,
 I  am  indeed  happy  that  the  hon.  Leader
 of  the  opposition  has.  recalled  or  recollects
 the

 Oe
 that  he  said  that  the  person

 wh@  headed  the  dynamic  decade  was  his
 Captain.  And  I  presume  that  he  would
 want  to  judge  us  by  the  performance
 of  that  dynamic  decade.

 Now,  Sir,  what  is  that  dynamic  decade’s
 performance  against  which  he  would
 like  to  judge  us  ?  Sir,  we  have  been
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 273  No-Confidence

 (Shri  George  Fernandes]
 m  for  only  2  years  and  3  months
 to 9  ५390  we  could  not  ‘have  shaken  the

 —
 yas.  We  could  not  have  done

 at.

 SHRI  .C.  M.  STEPHEN  :  (Idukki)
 Ask  Babuji.

 SHRI  GEORGE  FERNANDES:  Babyji
 will  give  reply  to  you  at  the  appropriate
 time.  Babuji  is  capable  of  taking  care
 of  himself  and  taking  carc  of  all  of  you.
 Let  us  disscuss  the  achievements  of  the
 dynamic  decade  because,  [I  presume,
 Sir,  that  my  Government's  performance
 will  be  judged  against  the  performance
 of  the  predecessor  Government.  I  am
 not  giving  the  performance  of _  five
 years  or  six  y€ars.  or  even  two-years  of

 Emergenzy  performance,  but  I  am
 giving  30  years  of  your  dynamic  decade.
 And  my  Government  has  been  in  exi-
 tence  for  two  years  and  three  months
 and  the  kind  of  thing  that  has  been  said
 here  since  yesterday,  if  you  see  the

 were  the  terms
 used  by  each  one  of  them  ?  Of  course,
 Mr.  Stephen  has  a  great  talent  for  the  use
 of  the  English  language.  He  can  de-
 velop  from  one  alphabet  a  philosphy
 though  that  can  also  hurt  him  because
 his  name  also  starts  with  ‘C’.  Yesterday
 you  said  that  the  country  was  going
 ahead  with  a  momentous  am
 quoting  you.  You  said  ‘momentous
 speed’.  Then  these  people  came  in,  that
 is,  we.  on  the  basis  of  the  farmer
 momentum,  for  one  ycar  it  went  on  and
 then  what  happened  ?  I  would  again
 quote  Mr.  Stephen.

 “You  have  converted  a  galloping
 economy  and  development  into
 a  complete  ‘under  development
 and  you  have  put  it  in  backward
 gear’.

 Now,  Sir,  here  are  the  statistics.  I  know
 you  like  the  statistics  when  it  suits  you.
 These  are  not  my  statistics.  These
 are  your  statistics.  After  all  it  is  so
 beautiful  to  be  general  and  it  is  so  hard
 to  come  to  the  specific.  It  is  so  beautiful
 to  say  “you  have  not  done  what  we

 cted  you  to  do’.  But  it  is  very
 difficult  to  be  reminded  of  what  you

 did.  What  you  did  during  the  r0  years
 of  d

 pane
 decade  ?

 do  Where  shall  we.  start
 you  are  going  to  decide,  since  Mr.  Subra-
 maniam  has  given  a_  call  now  for
 overthrow  of  this  Government  and  _its
 replacement  by  a  great  new  Government
 consisting  of  you  all  th  hon.  gentle-
 men  over  there,  I  would  like  to  know  where
 you  want  to  start  ?  With  your  dyna-
 mic  decade--++?  Under  the  leader
 of  the  opposition  ?  Under  your  cap-
 tain  and  doctor  and  leadership  begain,
 the  number  of  people  who  lived  below

 7  etty  line  was  240  million.  When|

 What  did  you  ; ?  Since  ,
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 your  dynamic  decade  ended  the  number
 went  up  to  420  million.  These  are
 not  my  statistics.  These  are  your  sta-
 tistics.  Your  leader  was  captain,  she
 was  than  the  Chairman  of  the  Planning
 Commission  apart  from  being  the  Prime
 Minister  and  dictator.  These  are  your
 statistics  and..........  »when  I
 mention  ‘statistics’  you  all  started
 making  noice.  You  dislike  statistics.
 Statistics  started  since  when  ?  It  is
 not  my  own  statistics,  but  it  is  your  own.
 My  statistics  are  yet  to  come.  These
 ate  yours.  Thcsc  are  Emergenzy  period
 statistics,  the  observation  of  the  dy-
 namic  decade  during  thc  course  of  which
 you  spent  several  crores  of  rupees  to
 mislead  the  people,  to  deceive  the  people
 to  fool  the  people,  about  your  perfor-
 mance  of  your  dynamic  decade.  When
 you  atarted,  240  million  people  were
 below  the  poverty  line  and  when  your
 dynamic  decade  brought  to  close,  420
 million  people  were  below  the  poverty
 line.  Is  that  you  are  going  to  judge  ?
 Is  that  the  bench-mark  ?  I  would  like
 to  know.  Where  do  you  want  to  go  ?
 Yoy  want  to  talk  about  what  you  fed
 the  people  of  India,  how  you  clothed
 the  people  of  India,  how  you  look
 after  the  basic  simple  economic  needs
 of  the  people  of  India.  Is  that  where
 you  want  to  start  ?

 The  people  of  this  country  depend
 on  pulses  for  th  ir  protein  needs.  You
 know  what  happened  during  the  dyna-
 mic  decade.  The  availability  of  pulses
 fell  down  from  60  grammes  per  day  to
 42  grammes  per  day.  This  is  the  decade
 of  achievement.  That  was  your  care  of
 the  poor.  It  is  so  easy  to  glibly  refer  to
 the  poor,  to  the  hataoing  of  the  garibbi,
 etc.  It  is  very  easy  to  say  so.  This  is  what
 you  did  and  how  you  performed.

 SHRI  C.  M.  STEPHEN:  Why  do  you
 suppress  the  fact  that  pulses  is  one  com-
 modity  which  was  in  shortage  during  that
 period.

 SHRI  GEORGE  FERNANDES:  Then,
 we  have  improved  and  increased  the
 output  during  the  last  two  years.

 What  about  cloth  ?  How  did  you  clothe
 the  poor  of  this  country  ?  When  the
 dynamic  decade  began,  onean  average,
 i5°5  metres  of  cloth  was  available  per
 head  per  annum  and  in  ten  years,  you
 brought  it  down  to  WZ  metres  per  head  per
 annum.  This  is  what  you  did.  I  wish,
 you  gentlemen,  at  test  should  be  willing
 to  be  educated  since  you  have  got  to
 run  the  Government,  as  Shri  Subraman-
 iam  would  like  you  to  do.
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 Then,  sugar.  You  may,  of  course,  say
 that  the  poor  do  not  eat  sugar.  it  is  only
 meant  for  the  rich.  You  may  say  that  if
 you  want,  We  have  brought  the  price  of
 sugar  down  and  we  have  produced  more
 sugar  than  you  ever  produced.  This  is
 what  we  did.  And  what  did  you  do  ?
 When  the  dynamic  decade  began,  the
 per  capita  sugar  production  in  this  coun-
 try  was  7  kgs.  per  annum,  and  when
 the  dynamic  decade  ended,  it  came  down
 to  6  kgs.  per  annum.  And  in  the  last  year

 for  which  the  production  figures  are  avail-
 able,  we  have  been  able  to  raise  it  to
 t0  kgs.  per  annum.

 Then,  how  did  you  make  the  people
 walk  about  ?  Do  you  know  the  figures  ,
 relating  to  the  footwear,  rubber  or  lea-
 ther,  you  produced  in  terms  of  number
 of  pairs  ?  When  the  dynamic  decade
 began,  you  produced  €-9  crores  pair,
 leather  and  rubber,  of  footwear.  Of
 course  you  can  say  that  you  do  not  expect
 the  poor  to  wear  footwear.  That  is  not
 our  concept  of  the  poor;  you  may  say  that.
 When  the  dynamic  decade  ended,  you
 brough:  down  this  figure  of  6-9  crores  to
 5-4  crores  pairs  of  footwear,  leather  and
 rubber.  What  was  the  result  ?  Assuming
 that  one  pair  of  footwear  was  used  by  a
 person  for  year,  whereas  qi  crores  of
 people  had  nothing  to  wear  when  your
 dynamic  decade  began,  and  when  it
 ended,  54  crores  of  people  had  nothing
 to  wear.

 ३4  is  necessary  for  me  to  point  out  all
 this  to  you,  because  you  have  been  dis-
 cuming  about  our  performance.  I]  shall
 come  to  our  performance  later.  I  am
 laying  the  bench  mark.  Shri  Vasant
 Sathe,  you  must  understand  this;  you
 have  studied  a  little  bit  of  economics,
 others  may  not  have.  You  made  a  very
 beautiful  speech;  I  was  genuinely  moved
 by  your  speech.

 SHRI  VASANT  SATHE:  From  where
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 have  you  manufactured  all  these  statis-
 tacs  ?

 SHRI  GEORGE  FERNANDES:  I  will
 tell  you;  it  is  necessary  for  me  to  answer
 this  question.  These  statistics  are  all
 available  in  the  Parliament  Library  and
 the  books  from  which  you  can  get  them
 are:  A  Decade  of  Achievements,  966—75,
 published  by  the  DAVP,  Government  of
 India  and  which  was  on  exhibition  near
 the  Janpath  Hotel,  organised  by  a  very
 close  personal  lieutenant  or  Assistant  of
 the  then  dictator  and  which  even  while
 I  was  underground,  I  was  to  visit  and
 collect  personally,  for  your  information.
 Then,  these  figures  are  taken  from  India,
 975  published  by  the  Ministry  of  Infor-
 mation  and  Broadcasting  in  the  year  1976.
 These  figures  are  taken  from  the  Statistical
 Pocket  Book  published  by  the  Central

 Statistical  Oraganization  of  the  Govern-
 ment  of  India  in  the  year  1976.  You
 can  get  them  from  the  Library.  I  am
 giving  you  these  ready  references;  I  am
 saving  you  the  bother:

 x7  hrs.

 Then,  they  talk  of  infrastructure.  Shri
 Subramaniam  spoke  today  and  Shri  Naik
 also  said  many  things  yesterday;  I  do

 {  not  see  him  around,  I  have  to  tell  him
 something.  Yes.  I  shall  come  to  “Small
 is  beautiful’,  and  toMr.  Naik.  Or, should  I  say  it  rightnow  ?  Mr.  Naik
 would  not  understand  the  meaning  of
 “Small  is  beautiful’?  and  he  would  not
 understand  the  meaning  of  takli  and
 charkha,  about  which  he  joked  and  laughed
 yesterday.  It  was  from  Gandhiji  that
 we  got  ‘Small  is  beautiful.”  It  was
 Gandhiji  from  whom  we  got  taki  and
 charkha.  He  was  telling  this  nation,  “‘We
 do  or  die”,  and  went  with  these  taklj
 and  charkha  into  the  prison  at  Yeravada
 in  Maharashtra.  In  the  same  Maharashtra, in  Pussar,  Mr.  Vasantrao  Naik  was  recruit-
 ing  soldiers  for  the  British  Army  and
 raising  money  for  the  War  Fund,  as  the
 Chairman  of  the  National  War  Fund
 district  committee.  How  can  he  under-
 stand  it  ?  So,  he  jokes  here;  he  jokes  about
 our  industrial  policy,  Small  and  Cottage
 industries,  and  about  the  industrial  policy which  is  taking  jobs  to  people  who  never
 had  jobs.  I  am  sorry  I  had  to  say  this, Mr.  Stephen ;  you  willforgive  me  for  having said  this,  if  you  want  to.

 I  was  terribly  taken  aback,  to  say  the
 least,  yesterday  when  hon.  Members,
 particularly  those  who  have  been  a  part of  the  freedom  struggle  and  part  of  the
 Gandhian  tradition,  applauded  Mr.
 Naik  when  he  talked  on  takli  and  charkha.
 They  applauded  him  yesterday.  I  was
 here,  listening  to  his  speech.

 SHRI  SAUGATA  ROY:  He  joked
 about  your  concept  of  takli.  (Interrup-
 tions).

 SHRI  GEORGE  FERNANDES:  I  will
 explain  my  concept.  Don’t  worry.  Please
 have  some  patience.  The  less  you  obstruct
 me,  the  more  you  will  hear  fsom  me.  Beca-
 use  you  talked  about  the  inadequate  infra-
 structure—Railways,  Ports  and  what  have
 you;  you  talked  about  all  this—how
 steel  is  not  available  and  so  on  and  so
 forth.

 You  know  what  happened,  Mr.  Subra-
 maniam,  the  hon.  former  Minister  of
 Industry.

 Motion  2  74
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 SHRI  C.  SUBRAMANIAM:  I  don’t
 claim  as  much  knowledge  as  you  do.

 SHRI  GEORGE  FERNANDES:  Thank
 you  very  much.  You  know  what  hap-

 pened.  en  the  dynamic  decade  began,
 you  were  producing  O38  Kgs.  of  steel  per
 head  per  annum.  When  that  dynamic
 decade  was  put  to  an  end,  you  started
 producing  7:8  Kgs  of  Stecl,  per  capita
 per  annum.  This  is  what  you  did  and
 created.  (Interruptions)

 AN  HON.  MEMBER:  You  are  im-
 porting  it  now  at  ‘double  the  price.

 SHRI  GEORGE  FERNANDES:  It  is
 against  this  back-drop  that  I  hope  they
 will  judge  our  performance.  What  is  our
 performance.  We  shall  come  to  our  per-
 formance.  (Interruptions)  Last  year,  our
 industrial  growth  was  8°4.  In  the  current
 year,  there  were  problems.  In  March,  April
 and  May  we  had  severe  problems,  In
 spite  of  those  problems,  we  have  been  able
 to  maintain  an  industrial  growth  rate  of
 5°4.  I  want  to  assure  the  hon.  Members
 on  the  Treasury  benches  and  those  in  the
 Opposition,  that  we  shall  achieve,  even
 during  the  current  year,  a  growth  rate
 of  8°,  and  we  shall  try  to  improve  on  the
 growth  rate  of  8%.  (Interruptions)

 Yes;  we  had  problems  of  power.  In
 Koyna,  where  they  were  gencrating  640
 megawatts  every  day,  it  came  down  to  50
 megawatts.  The  lakes  went  dry.  We  had
 problems  in  West  Bengal.  Our  comrades
 from  the  CPM  will  be  able  to  explain  those
 problems.  And  they  will  tell  you  that  they
 are  problems  of  your  creation.  They  will
 tell  vou  that.

 SHRI  JYOTIMOY
 tely.

 SHRI  GEORGE  FERNANDES:  We
 have  problems;  but  we  shall  overcome
 those  problems.  And  when  we  talk  of
 the  growth  rate,  it  may  concern  industry
 or  agriculture.  Now  about  agricultural
 production.  Yesterday,  one  of  my  hon.
 colleagues  mentioned,  while  partici  pating
 in  the  debate,  that  we  shall  not  take  the
 view  that  when  we  have  a  good  harvest,
 itis  duc  to  our  Prime  Minister;  and  when
 it  is  bad  harvest,  it  is  due  to  the
 failure  of  the  monsoon.  We  shall  not
 take  that  position.  Last  year,  agricultural
 production  was a  record  126°5,  million  ton-
 nes;  and  this  year  agricultura]  production
 has  surpassed  all  records,  and  we  are  at
 30°5  million  tonnes.  We  shall  improve
 on  this.  You  do  not  like  statistics.  What
 can  I  do  ?  How  will  you  learn  ?  435
 per  cent  of  the  total  public  expend  iture
 in  this  country  will  go  into  the  rural
 sector,  agricultural  sector,  village  sector
 of  our  economy.  That  is  what  our  econom‘c
 results  are  showing  today.

 BOSU:  Absolu-
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 Mr.  Gopal,  I  find  that  you  are  finally
 getting  nterested  in  statistics.

 (Interruptions)

 SHRI  K.  GOPAL  (Karur):  It  is  very
 good  for  Choupaty  beach,  not  for  Parlia-
 ment.

 SHRI  GEORGE  FERNANDES:  When
 it  hurts,  it  becomes  Choupaty.  I  can
 see  that.

 SHRI  C.  M.  STEPHEN:  Perhaps  he
 will  teach  you  tomorrow.

 SHRI  GEORGE  FERNANDES:  I  am
 always  willing  to  learn.  That  is  why  I  am
 here.  Since  you  are  not  willing  to  learn,
 that  is  why  thjs  has  happened.

 SHRI  VASANT  SATHE:  His  master
 has  not  helped  the  Janata  Party  stu-
 dents.

 SHRI  GEORGE  FERNANDES:  When
 I  said  4325  per  cent  of  the  total  plan  outlay
 in  the  next  five  years  is  going  into  the
 rural  sector,  agricultural  sector,  it  is
 Rs.  33,000  crores  in  monetary  terms.
 Rs.  33,000  crores  going  into  the  rural  sector,
 agricultural  sector  means  I-!/2  times  the
 total  outlay  in  that  sector  in  monetary
 term  that  you  had  put  there  for  the  last
 go  years.  Of  course,  the  value  of  rupee
 has  gone  down;  and  how  much  during
 the  dynamic  decade  alone  it  has  gone  down.
 Let  us  start  from  1947.  The  hon.
 Leader  of  the  Oppositicn  was  the  Firance
 Minister  for  a  short  while.  It  started  during
 the  dynamic  decade  with  54  paise.  Its  value

 |  Was  54  paise  in  ten  years  and  with  dog-
 ‘gedness  and  perseverance  your  captains
 ‘had  brought  it  down  to  25  paise.  So,

 you  had  a  problem.  I  agree  that  the  valuc
 of  the  rupee  has  gone  down.  But  taking  all
 these  factors,  the  fact  is  that  Rs.  33,000
 crores  which  is  qe1/2  times  the  money
 which  you  had  put  in  the  rural  sector  in  the
 last  30  years  is  going  there.  -7  crore  hec-
 tares  of  land  will  be  brought  under
 irrigation  in  these  5  years.

 Yesterday,  Mr.  Nayak  was  very  eloquent
 on  how  the  irrigation  programme  was
 started  very  early  and  how  it  was  fructi-
 fied  much  later.  Of  course,  that  was  your
 tradition.  We  are  not  doing  that  thing.
 We  have  gone  into  the  small  and  beautiful,
 which  he  does  not  like.  He  is  so  fascinated
 by  large.  From  Pusa  to  Bombay,  I  know
 that  it  is  a  long  distance.  But,  somewhow,
 or  the  other,  he  is  so  accustomed  to
 Bombay  and  its  largeness  that  he_  has  for-

 gotten
 Pusa  which  is  small,  which  is  beauti-
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 I  am  sure,  Mr.  Vasant  Sathe  will  agree
 because  he  is  not  very  far  from  Pusa.

 SHRI  VASANT  SATHE:  I  say  Pusa
 is  beautiful.

 SHRI  GEORGE  FERNANDES:  Thank
 you.  During  the  last.two  years  a  million
 hectares  of  land  was  brought  under  irriga- tion  in  small  projects,  in  beautiful  pro-
 jects;  and  this  is  what  has  contributed  to
 increase  food  production:  and  food  pro-
 duction  will  continue  to  go  up.  Where  will
 you  compare  your  bench  mark.  When  you
 say  about  our  economic  performance,  you
 say  from  this  galloping  rate  of  growth,
 we  have  taken  the  country  back.  Mr.
 Stephen,  which  was  the  galloping  rate  of
 growth  during  the  dynamic  decade?  And
 I  tell  you  something  about  how  that
 galloping  rate  of  growth  was.  The  gross
 national  product  per  capita  income
 when  the  dynamic  decade  began  was
 Rs.  33I1  per  head  per  year;  and  in  ten
 years,  Mr.  Stephen,  you  galloped  so  far
 and  your  captains  and  your  leader  did  so
 well—the  Leader  of  the  Opposition — that  we  reached  Rs.  337°5.  In  other  words,
 in  ten  years,  the  increase  was  exactly  Rs,
 6:g0......  (Interryttions)

 SHRI  K.  copa  :  What  was  the  popu-
 lation  then  ?

 SHRI  GEORGE  FERNANDES:  We
 are  discussing  per  capita  income;  that  is
 the  trouble  with  them;  they  refuse  to
 lear.  I  think  in  planning  one  always
 takes  care  of  the  increase  in  population.
 However,  I  shall  give  you  the  statistics
 about  your  galloping  rate  of  growth.
 In  1971-72,  the  growth  rate  was  minus  0°9
 per  cent—galloping;  in  1972-73,  it  was
 minus  3:G  per  cent,  further  down.  In  1973-
 74  it  was  plus  2-9  per  cent,  in  1974-75 it  was  minus  I  per  cent.  In  1975-76  with
 two  years  of  emergency  with  you  it  was
 plus  6-8  per  cent.  In  :976-77—what  was
 it,  emergency  fruits,  gains  of  emergency—
 when  the  gains  of  emergency

 staried coming  in  the  growth  rate  fell  down  By
 0:06  per  cent.  In  1977-78,  the  very
 first  ycar  of  the  Janata  government,  the

 ate  went  up  by  52  per  cent.  Last  year
 despite  all  the  problems,  with  8  per  cent
 industrial  growth  rate  and  3  per  cent  agri-
 cultural  growth  rate,  we  have  been  able
 to  maintain  a  growth  rate  of  3°9  per
 cent.  This  is  the  achievement.  I  should  like
 to  kncw,  when  the  hon.  Leader  of  the  op-
 Position  is  going  to  reply  to  the  debate,
 what  his  bench  mark  so  far  as  our  economic
 performance  is  concerned.  Wil]  you  weight
 this  against  the  dynamic  decade  and  its
 performance  and  the  galloping  rate  of
 growth  of  Mr.  Stephen;  wil]  you  compare
 us  to  that  and  then  say  that  Janata  govern-
 ment’s  performance  is  dismal  and  the  in-
 dustrial  and  economic  scene  is  all  going
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 We  have  problems  in  the  economic
 sector;  we  have  problems.  Despite  these
 problems  we  are  doing  well.  Mr.  Subra-
 maniam  told  us,  appealed  to  the  Prime
 Minister  to  see  that  the  growth  was
 balanced.  It  is  a  balanced  growth.  We
 have  done  extra-ordinarily  well.  I  am
 proud  of  the  achievements  of  the  Janata
 party  in  the  last  two  years  in  so  far  as
 management  of  the  economy  is  concerned.
 We  have  problems  and  believe  it  or  not,
 they  are  problems  of  a  fast  rate  of  growth.
 Hon.  Members  are  speaking  about  steel;
 I  know  there  are  questions  about  steel.
 Cement,  yes,  there  are  questions  about
 cement.  There  are  shortages  in  a  large
 number  of  essential  commodities.  How
 do  those  shortages  come  in.  They  had
 planned  for  annual  growth  of  about  3—5
 per  cent.  Currently,  as  far  as  cement  is
 concerned,  steel  is  concerned,  the  basic
 inputs  in  industry  are  concerned,  the
 growth  rate  is  between  ro  and  I5  per  cent.
 have  problems;  the  infrastructure  is
 unable  to  meet  the  growth.  They  had
 planned  for  agricultural  decline,  but  we
 have  boosted  agricultural  production.
 Take  the  problems  of  transport.  They
 did  not  care  for  the  ports.  What  was  their
 investment  in  ports,  I  ask  Mr.  Supraman-
 iam.  What  was  their  investment  in  the  rail-
 ways,  I  ask  Mr.  Subramaniam.  What  was
 their  investment  in  transport  infrastruc-
 ture.  Look  at  the  production  of  the  trans-
 Port  sector.  Their  production  was  35—
 40,000  commercial  vehicles  for  the  last,
 God  knows  how  many  years.  The  first  thing
 that  we  did  was  to  improve  that  SECTOR.
 Last  year  in  the  transport  sector,  auto-
 motive  sector,  production  went  up  by  35
 per  cent  in  1977-78,  the  production  went
 up  by  42  per  cent  last  year  we  produced
 60,000  commercial  vehicles  in  this  country
 and  put  them  on  the  roads.  We  are  main-
 taining  that  rate  of  growth  this  ycar  our
 target  is  to  produce  at  least  80,000  com-
 mercial  vehicles  in  this  country,  double
 the  number  of  what  we  inherited  only
 2  and  half  years  ago;  that  is  what  we  are
 up  to.

 SHRI  SAUGATA  ROY:  This  is  a  so-
 cialist_  convention.

 SHRI  GEORGE  FERNANDES:  This
 is  not  a  socialist  convention.  I  suppose
 it  hurts  you  to  discuss  Socialism.  Does  it
 hurt  you  to  be  educated  on  socialism  ?
 (Interruptions)

 "So,  whereby  economy  is  concerned,  I
 want  hon.  members  to  realise  that  all  their
 arguments  are  hollow,  they  are  baseless
 in  terms  of  output,  in  terms  of  production,
 in  terms  of  growth.  The  Janata  Govern-
 ment’s  performance  is  an  excellent  per-
 formance  and  we  are  proud  of  that  per-
 formance.  (Interruptions)

 MR.  SPEAKER:  This  is  not  the  ques-
 tion  answer  session.
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 SHRI  GEORGE  FERNANDES:  We
 have  been  told  that  in  terms  of  the  political
 management  of  the  country  there  are  pro-
 blems.  Our  party  has  been  under  attack.
 We  have  had  problems  in  our  party.
 Everybody  knows  this.  I  do  not  want  to
 discuss  my  party  problems  on  the  floor  of
 the  House.  We  have  problems  in  our
 party.  I  am  conscious  of  the  fact  and  I  am
 sure  the  House  is  conscious  and  the
 Nation  is  conscious  of  the  fact  that  we
 came  from  six  differcnt  streams  to  form
 one  stream.  We  camc  from  six  different
 streams.  2  4,  years  ago  we  belonged  to
 six  differcnt  parties  or  groups.  There  were
 four  parties  and  all  other  organisations
 that  came  into  existence.  We  came  from
 these  six  different  streams  to  converge  to
 form  one  main  stream.  We  were  ideologi-
 cally  differing  temperamentally,  differ-
 ing  people.  Of  course,  we  have  ambitions.
 Why  should  I  hide  the  fact  ?  After  all  one
 is  in  politics,  one  is  in  public  life.  If  there
 were  no  ambitions  which  is  also  coupled
 with  an  clement  of  altruism,  one  would
 not  be  in  public  life.  If  one  were  only
 altruistic  person,  then  one  would  be  a  her-
 mit.  One  would  be  doing  service  in  some
 rural  areas.  One  would  not  be  in  public
 life  in  the  manner  in  which  a  politician
 is.  If  one  were  merely  ambitious,  you
 take  the  country  where  you  and  your  lea-
 der  took  it.  And  all  of  you  accepted  it
 on  June  26,  1975:  When  ambition  and
 altruism  blend  in  a  proper  mix,  that  is
 where  you  can  really  run  democratic  poli-
 tics  and  where  a  democratic  party,  Mr.
 Sathe,  please  listen......

 SHRI  VASANT  SATHE:  Both  things
 combined.

 SHRI  GEORGE  FERNANDES:  I
 thought  you  are  proud  of  your  fortitude.
 Be  proud  of  it.  Do  not  brush  it  black.
 So,  this  is  where  we  are  a  democratic  party
 and  with  powerful  personalities,  with  clash-
 ing  ambitions,  with  ideologically  different
 and  differing  backgrounds,  we  have  our
 difficulties.  I  am  not  trying  to  brush  those
 differences  or  difficulties  under  the  carpet.
 We  have  that.

 If  hon.  members  of  the  Opposition  were
 to  speak  about  different  voices  in  which
 we  speak,  for  instance,  about  bonus  ques-
 tion  to  speak  that  only  in  my  party  there
 are  differences  on  this  question,  what  are
 your  views  on  this  question  ?  I  am  not
 asking  to-day’s  views.  In  the  year  7974
 at  2°90  in  the  night,  you  sent  Border  Secu-
 rity  Force  Aeroplane  to  Lucknow  to  arrest
 me  and  bring  me  and  put  me  in  Tihar
 Jail  at  5  O’Clock  in  the  morning  and
 there  was  adjournment  motion  moved  in
 this  House  and  on  the  8th  May,  3974  the
 Railwaymen  struck  work,  and  on  gth  May,
 1974  there  was  No  Confidence  Motion
 moved  in  this  House.  May  I  request  all
 of  you,  hon.  members  of  the  Opposition
 to  please  go  to  the  library  and  read  what
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 your  leaders  spoke  on  the  bonus  issue,  on
 the  workmen,  on  their  demands  and  all
 that  they  said  ?  Will  you  also  go  through
 the  newspapers  and  find  out  all  that  your
 police,  you  military,  your  Territorial
 Army,  your  Border  Security  Force,  every
 repressive  organ  of  the  State  did  ?  Will
 you  please  find  out  what  they  did  ?  Will
 you  please  go  through  the  newspapers
 what  hon.  members  of  the  Oppositio
 said  ?  Will  you  go  through  the  newspapers and  your  speeches  ?

 SHRI  C.  M.  STEPHEN:  You  brought
 about  strike  on  this.  For  the  last  2  aja  years
 you  have  been  in  power.  What  have  you
 done  about  that  ?

 SHRI  GEORGE  FERNANDES:  I
 will  come  to  that.

 I  thought  the  hon.  Mr.  C.  M.  Stephen
 was  also  concerned  with  certain  philoso-
 phical  discussion  because  he  is  very  philo-
 sophical  in  speeches.  I  read  his  speeches  of
 1974.  They  amused  me,  the  kind  of  the
 speeches  that  he  made,  the  way  he  wanted
 strike  to  be  suppressed,  the  way  he  asked
 for  the  strike  to  be  suppressed  and  to-day
 he  supports  the  demand  for  bonus,  Mr.
 Stephen  !

 SHRI  C.  M.  STEPHEN:  I  ask  you
 to  redeem  your  pledge  or  get  out.  That  is
 what  I  say.

 SHRI  GEORGE  FERNANDES:  We
 will  redeem  our  pledges.  We  shall  re-
 deem  our  pledges,  Mr.  Stephen;  we  shall.
 But  since  each  one  of  you  day  in  and  day
 out  in  this  House  and  outside  talk  about  the
 differences  among  us  on  the  bonus  ques-
 tion,  I  am  only  trying  to  test  your  own
 Sincerity  and  your  own  conviction.  Are
 you  men  of  conviction  or  are  you  op-
 purtunists  ?  What  are  you?  In  7974
 you  suppressed  the  railway  strike  and
 today  you  say,  ‘“‘Are  the  railwaymen
 getting  their  demands  ?”’

 SHRI  VASANT  SATHE:  You  are  a
 great  opportunist.  Why  don’t  you  ask  this
 question  to  yourself  ?

 SHRI  GEORGE  FERNANDES:  So,
 Sir,  we  have  our  differences  and  we  are
 trying  to  reconcile  them.  As  I  said,  we  have
 come  from  different  streams  and  we  are
 trying  to  reconcile  the  ideological,  personal
 and  other  differences  that  exist  between  us.
 But  on  the  other  hand,  what  happened
 to  you  ?  You  went  to  the  polls  as  one
 party.  How  many  are  you  today’?  What
 is  the  latest  country  from  Kanyakumari
 to  Jammu  and  Kashmir  ?  How  many
 are-  you  ?

 AN  HON.  MEMBER:  They  do  not
 know  !
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 SHRI  GEORGE  FERNANDES:  They
 do  not  know  1  That  is  the  alternative  Mr.
 Subramaniam  wants—‘‘Throw  the  Janata
 out  and  pring  this  in’.  Is  this  the  alter-
 native  you  are  speaking  of  ?  Is  this  a  better
 alternative  politically  and  economically  ?
 I  showed  you  your  bench-marks.  Politically

 2  this
 the  alternative  you  are  speaking} of

 The  hon.  Leader  of  the  Opposition  was
 to  speak  about  the  social  situation.  He
 said—his  words  were  very  moving—
 ‘‘Where  the  Harijans  are  concerne  he
 live  in  the  same  neglected  condition.’

 SHRI  DINEN  BHATTACHARYA  :
 You  are  doing  onc  disservice  to  the  people
 and  to  the  nation  by  uniting  them  together
 —the  two  black  sons  of  the  Congress  !

 SHRI  GEORGE  FERNANDES  :  As
 I  said,  the  hon,  Leader  of  the  Opposition
 was  to  speak  about  the  same  neglected
 condition  in  which  the  Harijans  are,  In
 other  words,  there  is  no  bench-mark,  Mr.
 Subramaniam,  for  a  better  Government.
 Your  cwn  Leader  of  the  Opposition  was  to
 say  yesterday  that  the  Harijans  are  in  the
 same  neglected  condition,  But  are  they
 really?  You  talk  of  atrocities  on  Harijans,
 Do  you  know  the  number  of  atrocities  ag-
 ainst  Harijans  in  1971?  Do  you  care  to
 remember?  According  to  your  own  statis-
 tics,  the  number  of  atrocilics  against  Hari-
 jans  was  2327  in’  QT.  2384  in  3972  and
 2758  in  the  first  six  months  alone  of  the
 year  1074  (Interruptions),  Ther  why
 do  you  speak  of  them?  What  is  your
 bench  mark  when  you  talk  of  a  better  alters
 native  for  the  Janata?  Where  do  you  want
 to  draw  the  line?

 SHRI  C.M.  STEPHEN:  See  your
 election  manifesio.

 SHRI  GEORGE  FERNANDES  :  I
 am  on  my  own  manifesto  and  I  want  to
 promise  the  hon,  Leader  of  the  Opposition.
 I  want  him  to  know

 that_consciously
 and

 deliberately  we  have  secon  to  it  that  the
 Harijans  get  a  better  deal  in  this  country;
 that  it  is  not  reservation  only  in  terms  cf  the
 class  IV  service.  This  is  what  reservation
 has  come  to  mean  in  this  country,  It  is
 not  merely  job  reservations  in  class  lV
 sector  as  sweeper.  No,  Sir,  It
 is  providing  them  with  opportunities  across
 the  country.  We  are  setting  up  special
 corporations  and  making  available  resour-
 ces  for  them.  We  are  making  money
 available  to  them.  The  entire  —  thrust  of
 our  industrial  policy  is  moving  into  the  rural
 atfeas.  This  is  where  we  are  providing  them
 with  opportunities.  Last  year  we  trained
 60,000  young  boys  and  girls  belonging  to

 pitta i=  =
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 Harijans,  minorities  and  backward  ccm-
 munities  to  weave  carpets.  This  year  we
 are  training  another  60,000.  This  is
 where  we  are  making  them  economically
 self-reliant.  The  entire  thrust  of  our
 economic  policy  through  the  Khadi  and
 Village  Industrics  Commission,  the  Hard-
 looms  Board  and  the  Handicrafts  Board  is
 aimed  at_ameliorating  the  conditions  of  the
 Harijans, the  backward  “and  the  poorest  of
 the  poor  in  the  rural  areas,  Last  year we  produced  i  per  cent  more  cloth  in  the
 handloom  sector,  ‘That  much  of  more  mon-
 ey  went  in  the  hands  of  the  rural  poor  and
 not  in  the  hands  of  the  big  people  of  wLom
 Mr,  Vasantrao  Naik  is  the  great  admirer.
 They  are  poor  people,  backward  people,
 minority  communities  people.  Then  what
 exactly  is  your  bench  mark  against  which
 you  want  to  judge  us?

 You  spoke  about  the  Christians.  You
 spoke  about  the  Freedom  of  Religion  Bill.
 I  am  glad,  you  spoke  about  it.  I  am  glad
 that  Mr.  Stephen  referred  to  it.  I  am  glad
 that  the  hon,  Leader  of  the  Opposition  has
 referred  to  it.  And  this  is  one  other  issue
 where  you  have,  perhaps,  found  us  speak-
 ing  differently.  My  friendmy  colkzgue
 in  the  Cabinet,  Mr.  Mohan  Dharia,  for
 instance,  very  emphatically  said  in  Cochin—
 in  your  own  home  State,  Mr,  Stephen—
 a  few  days  ago-that  as  long  as  there  arc

 | people  like  him  in  the  Janata  Party  and
 Janata  Government—and_  he  was  speakirg
 for  himself—the  Freedom  of  Religion  Lil}
 shall  not  be  passed.  He  has  said  it.  Put
 what  have  you  done?  A  Private  Member’s
 Bill,  across  the  country  you  have  tried  to
 project  it  as  a  Janata  Government  or
 Janata  Party  Bill.  Is  this  hcnesty?—  I
 ask  the  Leader  of  the  oppositiou,  I  ask
 hon,  Mr.  Stephen,

 SHRI  VASANT  SATHE :  The  Prime
 Minister  has  supported  it.

 SHRI  GEORGE  FERNANDES  :  The
 Prime  Minister  never  said  it.  I  am  sorry,
 you  cannot  be  unfair  to  the  Prime  Minister,
 The  Prime  Minister  has  never  seid  that  it
 is  the  Government’s  policy  or  a  Goverrment
 Bill.  The  Prime  Minister  has  expressed
 his  persona]  views

 aes
 you  have  used  for

 your  personal  purposes{Shall  I  for  the  benefit
 of  the  hon,  Member  from  the  North-Fastern
 part,  who  said  that  we  are  treated  as  fourth
 class  citizens,  make  only  two  submissions?

 43  pas
 days  e  three  Chiefs  of  Staff  who,

 are  concerned  with  the  defence  of  the  coun-
 try—the  General  of  the  Army.  Gcereral
 Malhotra,  I  donot  need  to  tell  you  his
 community  or  religion,  the  Chief  of  the  Air
 Force,  Air  Chief  Marshal  Latif;  I  do  not  need.
 to  tell  you  his  community  and_  religion;
 he  is  a  Muslim,  and  the  Chief  of  the  Navy

 AaB  लिकेए  ड्  फ्
 ira,  a  Christizn™)  What

 0  want?  lefence
 of  our  motherland  is  in  the  hands  of  three
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 [Shri  George  Fernandes]
 top  Generals  belonging  to  three  different
 communities,  The  Janata  Government
 did  it  and  this  has  happened  for  the  first  time.

 SHRI  VASANT  SATHE  :  Are  you  sug-
 gesting  that  you  superseded  some  §people
 to  achieve  this  or  what  isit?

 SHRI  GEORGE  FERNANDES  :  I  tell
 you  this,  I  know  Mr.  Sathe  you  are  a  very
 clever  man  and  you  think  that  you  always
 put  very  clever  questions,  We  did  not
 supersede  anybody.  You  used  todo  that
 in  rder  to  prevent  the  Muslims........
 (Interruptions).  The  point  is  if  the  Janata
 Government  were  anti-Muslim,  anti-Chirst-
 ian  and  anti-minority  communities,  then,
 Sir,  the  Janata  Government  should  have
 superseded  Admiral  Parcira  and  Air  Chief
 Marshal  Latif.  Thisis  the  proof  if  proof
 is  needed,  of  the  secular  character  of  the
 Government,

 SHRI  C.M.  STEPHEN  :  You  are  not,

 SHRI  GEORGE  FERNANDES  :  We
 know  what  you  did.  We  can  produce  any
 amount  of  evidence  if  you  like.

 They  talk  about  this  Bill.  Have  you
 forgotten  the  Madhya  Pradesh  Bill,  Mr.
 Stephen  ?  nme,

 SHRI  C.M.  STEPHEN:  That  Bill
 ‘was  when  the  Jan  Sangh  Government  was
 there.......  (Interruptions).

 SHRI  GEORGE  FERNANDES :  Please
 correct  your  information,

 SHRI  C.  SUBRAMANIAM  :  May  I
 request  the  Prime  Minister  to  keep  the
 Services  out  of  politics?

 SHRI  GEORGE  FERNANDES  :  The
 whole  thrust  of  the  Oppo-ition  has  been  to
 call  my  Party  a  communal  Party.  The
 Opposition  inside  this  House  and  out-
 side  has  called  my  party  as  an  anti-Christian
 Parity.  I  come  from  the  Chrisiien  com-
 munity...  «(nterruptions).  Tam  trying  to
 clarify  the  position,

 SHRI  A.  BALA  PAJANOR  :  Pe  clear
 on  the  Bill.  Donot  try  to  defend  it  or  try
 to  confuse  us  by  giving  a  different  angle,

 SHRI  GEORGE  FERNANDES  tr  Then
 the  question  about  the  law  and  order
 situation  was  arised.  It  was  mentioned  by
 Shri  Naik~and  offers  that  this  is  the  first
 timein  the  history  of  India  that  the

 army. and  police  clashed.  What  fias  happene
 “is  very unfortunate.  But  have  you  forgotten

 1973?  Have  you  forgotten  what  happened
 in  Uttar  Pradesh?

 SHRI  C.  M.  STEPHEN:  The  Chicf
 Minister  resigned  asa  _  result  of  that.
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 SHRI  GEORGE  FERNANDES  :  The
 Chief  Minister  was  promoted  as  Union  Mr-
 ister,  Mr.  Stephen,  Do  not  forget  your
 history;  at  least  remember  your  history.

 What  happened  in  1967,  when  the,  pre-
 sent  Leadcr  of  the  Opposition  was  the
 Home  Ministcr.

 AVas  not  tt
 not  the  Border  Secu-

 rity  Force  moved  in?  Did  the  Border
 Security  Force  not  drop  ‘tear  gas  shells?

 scoscese(dnterruptions).  The  =  man
 a

 ough
 whom  you  operated  is  Commandant-Gener-
 al  Shri  Rustamji  and  ]  am  reading  his
 document,

 “Tt  was  the  r4th  April,i967  and  just  by
 chance  I  happened  to  be  in  the  roum  of
 the  Home  Secretary  when  the  problems  of
 the  Delhi  police  came  up.  The  Delhi
 Administration  wasin  favour  of  taking
 strong  actiGn  to  arrest  some  of  the  police-

 men  who  had  shown  offensive  coriduct.  For
 three  years  they  had  been  agitating  for
 removal  of  their  grievances,  and  none  had
 listened  to  them,  They,  had  put  up  post-
 ers,  organised  public  meetings,  refused
 to  take  their  pay,  once,  and  worst  of  all
 they  had  shouted  slogans,  All  because
 their  Union  was  not  recognised,  and  no
 redress  could  be  secured.”’

 Then  what  happened?  They  organised
 a  satyagraha,  He  says  :

 “The  satvagrahis  ran  through  the  lane
 and  collected  in  tront  of  the  hous.  of  the
 Home  Minister  (Shri  Y.B.  Chavan)  where
 they  sat  down  according  to  the  standard
 plan  of  satyagraha,  while  their  Icaders
 addressed  them,”

 Then  what  happencd  the  next  day?

 “The  next  day  the  BSF  encircled  the
 Satyagrahi  group  tightly  and  meekly  led
 them  away.  This  was  all  that  happened
 as  far  as  the  Delhi  Police  strike  was  con-
 cerned,  Newspapers  highlighicd  —  the
 imaginary  dangers.  all  types  of  rumours
 and  reports  circulaied  in  the  capi:al.”’

 Then  you  dropped  tear-gas  shicls  a  few
 yards  away  from  Tin  Murti,  much  to  the
 dismay  of  the  wives  and  children  of  the
 people  residing  there,  created  a  smoke  screen
 and  took  away  the  —  pocessionists.

 As  for  the  bullets  the  hon,  Members  on
 the  —  other  sicle  should  at  least  kecp  quiet.
 I  think  they  owe  it  at  least  to  their  party
 to  say  what  happened  during  their  regime,
 So  far  as  UP  is  concerned,  again  Command-
 ant  Rustomji  says  :

 “The  next  morning  the  Defence  Secretary
 (Shri  Govind  Narain)  and  I  were  asked  to
 go  at  once  to  Lucknow.  The  P.A.C  had
 resisted  disarming,  the  shooting  had  started
 Army  and  police  shot  it  out  in  several
 places.  In  Banaras,  Sultanpur,  and  Kanpur, «
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 there  were  open  battles,  The  first  day’s  ;
 tally  seemed  to  indicate  that  there  were
 between  i00  to  450  casualties  ,  mostly  in  the
 police,  though  the  army  suffered  a  few  losses
 too.  The  army

 had_cbviously_—hitten—of
 obviously hi

 pore  than  they  cours  ca
 than  they  ‘could  chew,  and  scveral

 battalions  of  army  and  police  had  to  be
 moved  by  air  all  over  Uttar  Pradesh  te  sup-
 port  the  units  in  the  field.”

 You  know  how  many  hundreds  were  killed,
 | Shri  Saugata  Roy.  This  is  how  bullets

 were  used  then,  This  is  what  happened
 then.  Soif  one  discusses  the  law  and  Order
 situation,  this  was  the  law  and  order  situa-
 tion,

 So,  it  is  your  bench  mark  against  which
 you  are  going  to  judge  the  performances  of
 the  Janata  Government.  Your  economic,

 ASADHA  2,  90  (SAKA)

 social,  political  and  law  amd  order__argu-  |

 |

 ments  against  the  Janata  Government  are

 bellow.
 I  agree  we  have  our  problems,  I

 agreé  (hat  we  need  to  perform  ketter,  I  agree
 that  the  people  had  tremendous  hopes  and
 expectations  on  the  Janata  Guvernment.
 The  people  voted  us  to  power  two

 and  a  quarter  years  ago,  so  that  their
 expectations  and  aspirations  will  be  fulfilled.
 And  I  want  to  assure  the  House  that  {it
 shall  be  the  duty  of  our  Government  to  see
 that  all  the  pledges  that  we  gave  to  the

 people,
 Seat,

 one  of  the  pledges  that  we  gave
 to  the  people  are  fulfilled.  For  two  and  a
 quarter  years  we

 have  laid  the  निक we  shall  proceed.further  and  see  that  these
 promises  are  fulfilled  and  I  only  hope  that
 the  House  and  particularly  the  Opposi-
 tion,  will  give  us  all  the  support  that  we
 need  to  see  that  these  pledges  are  fulfflled.

 that  the  hon  “Beddler  of  the  nr  has With  these  words,  I  oppose  the  motion

 moved  and  I  urge  the  House  to  reject  it,  |

 श्रीमती  मोहसिना  किदवई  (भ्राजमगढ़  )  :
 झघ्यक्ष  नमी,  चह्माण  साहब  ने  जो  नो-कांफीडेंस
 मोशन  मूव  किया  है,  उस  की  ताईद  करने  के  लिए  में
 बड़ी  हुई  हूं  ।

 प्रभी  जाज॑  फर्नान्डीस  साहब  ने  बड़े  जोरदार
 ज्ञाषण  से  कोशिश  की  ताकि  वे  कागजी  श्रांकड़ों  से  सदने  को
 प्रभावित  कर  सकें  और  लोगों  को  यह  बता  सकें  (कि
 लनता  पार्टी  के  एचीवमेंट्स  क्या  हैं  7  यह  बात  मैं
 झाप  के  सामने  कहना  चाहती  हुं  फि  जाजं  साहब  ने
 लो  बड़ा  जोरदार  भाषण  किया,  तो  मुझे  याद  श्राया  कि
 चिकमंगल्र  में  भी  इन्हीं  बातों  को  ले  कर,  ह-ब-हु  इन्हीं
 चीज़ों  को  ले  कर  और  इसी  भ्रन्दाज  में  भाषण  किया  था  ‘
 इसी  तरह  के  भाषण  कर  के  उन्होंने  वहां  के  लोगों  को
 यह  बताने  की  कोशिश  बी  थी  कि  जनता  पार्टी  ने
 क्या  क्या  किया  है  ।

 मैं  दो,  तीन  बातों  का  जवाब  उन  से  पूछना
 बाहती  हूं  ।  भ्रभी  बहुत  जोरदार  तरीके  से  उन्होंने

 ्वाहती  हं
 कि  उत्तर  प्रदेश के  बुनकरों  का  क्या  हाल  है?  के

 Motion  28  6

 कहा  कि  मि0  लतीफ  एयर  चीफ़  मार्शल  आजकल  हूँ  t
 बड़ी  खुशी  की  बात  है  लेकिन  इस  प्रोस्ट  पर  वे  भ्राप  के
 भ्रहसान  से  नहीं  है।  वे  वाई  वरच्  झाफ  देयर  सीनि-
 पेरिटी  उस  पोस्ट  पर  हैं।  यह  चौोज़  चिकमंगलूर  के
 इलेक्शन  में  भी  कही  जाती  थी  कि  लतीफ  साहब  को
 जनता  पार्टी  ने  एयर  चीफ़  मार्शल  रखा  है।  इसी
 तरस  से  यह  बात  भी  कही  गई  कि  यूनियन  पब्लक
 सर्विस  कमीशन  का  चेयरमन  जो  है,  वह  एक  मुस्लिम
 है  भ्रौर  इस  तरह  से  माइनोरिटीज़  के  लिए  वे  क्या
 कर  रहे  हैं,  यह  उन्होंने  बताया  |  में  जार्ज
 साहब  से  पूछना  चाहती  हूं  कि  जहां  रोजमर्रा
 माइनोरिटीज़  का  गला  घोंटा  जाता  हो,  जहां
 रोजमर्रा  जमशेदपुर  बनता  हो,  जहां  रोजमर्रा  श्रलीगढ
 बनता  हो  और  जहां  रोजमर्रा  नादिया  बनता  हो,
 बहां  पुलिस  थानों  में  'कतनी  कांस्टेबुलेरी  को  भर्ती
 किया  है,  इस  की  श्राप  जांच  कराइए  ।

 77.39  पड

 [SHrt  N  K  SHAJWALKAR  in  the  chair.]

 ast  साहब,  आप  जा  रहे  हैं।  में  चाहती  थी  कि
 भाप  मेरी  चन्द  बातों  का  जवाब  देते  जाते  ।  बड़ा
 जोरदार  भाषण  आपने  दिया  है  ।  में  उन  से  पूछना
 चाहती  हूं  कि  पुलिस  कांस्टेबुलरी  की  हर  एक  थाने  में
 जरूरत  होती  है।  कितनी  आप  ने  वहां  पर  माइनो-
 रिटीज्ञ  के  लोगों  की  भर्ती  की  है,  कितने  ईसाइयों  को
 बहां  भर्ती  किया  गया  है  और  कितने  मुसलमानों  को
 बहां  पर  भर्ती  किया  गया  है  ।

 तज़किरा  यह  किया  जा  रहा  है  कि  हम  ने
 इण्डस्ट्रीज  के  लिए  यह  कर  दिया  झौर  वह  कर  दिया  ।
 में  खास  तौर  से  हैण्डलूम  सेक्टर  के  बारे  में  पूछना

 में  खास  तौर  पर  यह  पूछना  चाहती

 झापने  यह  सोचने  की  कोशिश  की  है?  आपने  बनारसी
 साडियों  पर  एक््साइज़  ड्यूटी,  परचेज  टैक्स  लगाया  1
 उसफी  वजह  से  कारीगरों  का  क्या  हाल  हो  रहा  है
 इसको  भी  झापने  देखा  है  1  सूत  के  मनमाने  दाम
 बसूल  किए  जा  रहे  हैं  श्रौर  उसको  वजहै  से  बुनकर
 फार्क  करने  पर  मजबर  हो  गया  है,  रिक्शा  चलाने  पर
 मजब्र  हो  गया  है  r  क्या  आपको  मालूम  है  कि  रंगों
 के  दाम  कहां  पहुंच  च॒के  है  ?  *  झ्राप  कागजी  आंकड़े
 यहां  दे  कर  अबव्वाम  के  भूखे  पेट  को  नहीं  भर  सकते  हैं  7
 मैन  सेक्शन  377  में  एक  प्रोशन  दिया  था  लेकिन  आज
 तक  झ्रापने  उस  पर  कोई  कारंबाई  नहीं  की  है  1  मेरा
 चार्ज  है  कि  यह  सरकार  सरमायेदःरों  की  सरकार  है,
 इसने  हमेशा  बड़े  बड़े  सरमायदारों  का  हीं  देखा  है,  छाटे
 ग्रादमियों  को  तरफ  नहीं  देखा  है।  आप  हैंडलुम  सैक्टर
 की  वात  करते  हैं।  उत्तर  प्रदेश  में  जा  कर  आप  देखें
 कि  वर्क  की  क्या  हालत  है।  सुबह  अगर  सौ  रुपये  में
 उसको  बंडल  मिलता  है  तो  शाम  को  08  में  मिलता है  |
 यह  सरकारी  मिल  की  बात  मैं  कर  रही  हूं।  में  लिख
 कर  भी  दे  चुकी  हूं।  आश्रापने  तकलीफ  “गवारा  नहीं  को
 है  कि  मेरे  पत्र  का  उत्तर  भी  दें  a
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 [भरीमती  मोॉहिसिना  किदवई]
 झाप  गांव  गांव  में  इष्डस्ट्रीज  ले  जाने  की  बात  करते

 हैं।  मैं  पूछना  चाहती  हूं  कि  इन  दो  सालों  में  कौन
 सी  ऐसी  पभ्राफत  झाई  है  कि  न  कोयला  मिलता  है,
 न  भिट्टी  का  तेल  मिलता  है,  न  सिमेस्ट  मिलता  है,
 न  रा  मटीरियल  मिलता  है  भौर  न  ईटा  मिल  रही  है  ।
 देहातों  में  जा  कर  श्राप  इण्डस्ट्रीज  खोलेंगे  तो  जब  रा
 मटीरियल  ही  नहीं  मिलेगा  तो  कैसे  काम  चल  सकेगा  ।
 फिनिश्ड  गुड्ज़  वहां  से  बाहर  नहीं  जा  सकती  हैं।
 मार्किटिंग  का  कोई  इंतज़ाम  नहीं  है।  प्गर  पश्राप  तीन
 हजार  नहीं  चार  हजार  करोड़  भी  इण्डस्ट्रीज़  लगाने
 पर  खर्च  करें  तो  भी  गरीब  पभ्रादमी  का  वहां  भला  नहीं
 हो  सकेगा  ।

 बेरोजगारी  बढती  जा  रही  है  ।  कल  कवर
 लाल  गुप्त  जी  ने  बड़े  जोर  से  कहा  कि  हमने  माइनोरिटीज़
 कमिशन  बनाया  है  ।  क्या  उसको  बना  देने  से
 माइनोरिटीज्  को  उनका  गला  कटने  से  क््लापने  बचा
 लिया  है  भौर  क्या  स्झ्राप  उनको  बचा  सकते  हैं।  कमिशन
 को  छः:  महीने  तक  दफ्तर  नहीं  मिला  L  यह  भापकी
 सीरियसनैस  थी  उसके  बारे  में  ।  मसानी  साहब
 जब  चेयरमैन  थे  तब  की  यह  बात  है  ।  भाप  उसकी
 सिफारिशों  को  किस  दर्ज  तक  मानते  हैं  यह  भी  शाप
 डरा  हमें  बताएं  ।

 प्रापने.  कहा  है  कि  एग्रिकलचरल  प्रोडक्शन
 बढ़ती  चली  जा  रही  है।  में  पूछना  चाहती  हूं  कि  जो
 हमने  इनफ़ा  स्ट्रक्चर  बना  दिया  था  उसी  की  बदौलत
 क्या  भाप  चल  नहीं  पा  रहे  हैं।  हमारी  झाप  से
 शिकायत  है  ।  हम  समझते  हैं  कि  इससे  ही  आपको
 चाहिये  था  कि  श्राप  प्रोडक्शन  को  दुगुना  कर  के
 बताते  t  इसको  झापके  निकम्मेपन  और  नाअहली  ने
 नही  होने  दिया  है  ।

 किसानों  की  हालत  को  झाप  देखें  ।  बरनाला
 साहब  यहां  कृषि  पंडित  के  इनाम  वांटते  फिरते  हैं  ।
 लेकिन  किसान  की  हालत  क्या  है  ?  पंद्रह  दिन  पहले
 तक  किसान  झालू  को  ले  कर  मारा  मारा  फिर  रहा  था,
 रो  रहा  था  श्लोर  उसका  आलू  7  रुपये  शर  20
 रुपये  क्विटल  बिक  रहा  था  और  इस  भाव  पर  उसने
 उसको  बेचा  1  लेकिन  जैसे  ही  किसान  के  घर  से  आलू
 निकल  गया  उसके  दाम  45  रुपये  क्विटल  हो  गए  t
 भाल  का  एक्सपोर्ट  पहले  हुम्रा  करता  था  लेकिन
 वैगन  नहीं  मिले  और  शैसका  एक्सपोर्ट  नहीं  हो  सका  -
 भापने  वेगन  नहीं  दिए  और  किसान  का  आल  सड़  गया  |
 गेहूं  की  हालत  आप  देखें  ।  गेहूं  को  भरने  के  लिए
 बोरे  नहीं  मिल  +  हे  है  L  सड़क  पर  गेहूं  पड़ा  है,  सड़  रहा
 है,  भीग  रहा  है।  आपने  खरीद  के  कुछ  सैन्टर  खोले

 है
 हैं

 लेकिन  उसका  गेहूं  वहां  खरीदा  नहीं  जा  रहा  है
 क्योंकि  आप  बोरे  प्रोवाइड  नहीं  कर  सके  हैं।

 किसान  का  गल्ला  सत्तर  रुपये  में  बिक  रहा  है।
 बेचने  वाले  को  30-35  रुपये  घांटा  हो  रहा  है।
 फायदा  न  कंज्यूमर  को  हो  रहा  है  श्रौर  न  प्रोड्यूसर
 को,  फायदा  हो  रहा  है  सरमायेदार  को।  प्रापकी

 सरमायेदा  राना  पालिसी  है  किसान  का  गेहूं  आड़-
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 तिया  70  रुपये  में  खरीद  लेता  है  भोौर  पाप  से  वह  5
 रुपये  कीमत ले  रहा  है।  खाने  वाले को  बी  i30
 रुपये  में  मिल  रहा  है  ।

 किसान  ने  प्पना  गह्मा  तीन  रुपये  क्विटल  केचा
 है  A  7  de  20  wad  fires dar  et

 यही  हा कश  का  है।  जो प्रोड्यस  करता  है  उसको
 झाप  सही  कोमत  नहीं  दे  सके  हैं,  जो  खाता  है  उसको
 सही  दाम  पर  चीज़  भाप  मुहैया  नहीं  कर  सके  हैं  ।
 फायदा  किन  को  हुआ  है  ?  शुगर  मिल  मालिकों  को,
 बड़े  बड़े  सरमायेदारों  को  ही  फायदा  हुप्ला  है  धापने
 खुलेधाम  इम्पोट  लाइसेंस  देने  शुरु  कर  दिए  हैं।  भब
 हर  चीज्ञ  का  इम्पोर्ट  हो  रहा  है।  में  भापको  अपने
 सूबे  के  प्रांकड़े  बताती  हूं  r  चुक॑  सिमेण्ट  फैक्ट्री  सर-
 कारी  फैक्ट्री  है।  हमारे  ज़माने  में  उस  में  कैपेसेटी
 का  श्स्सी  परतेंट  पैदा  होता  था  झौर  भ्रापके  जमाने  में
 बीस  परसेंट  ही  रह  गया  है  भांकड़े  भ्राप  कुछ  भी
 जमा  कर  बता  दें  लेकिन  हर  जगह  यढ्ढठी  स्थिति  है  ।

 पिछली  सरकार  के  ज़माने  में  इंट  नठ्णे  रुपये  हुजार
 मिल  जाती  थी  और  भ्लाज  दो  सौ  रुपये  हजार  में
 मिल  रही  है  1  सीमेंट  की  बोरी  2  रुपये  है  लेकिन
 वह  42  श्रौर  45  स्पये  में  भी  न  कहीं  ढंढे  नहीं  मिलती
 है।  मप्राज  मिट्टी  के  तेल  की  कमी  है।  कोयले  की
 वजह  से  फिरोज़ाबाद  की  सारी  इण्डस्ट्री  खत्म  हो  यह
 दे  ।  भाषकी  मिनिस्ट्रीज़  में  कोई  कोभाडिनेश्षन
 नहीं  है,  और  भाप  यहां  कह  र  हे  हैं  कि  हमने  दो  साल  में

 यह  भ्रचीवमेंट  किया  है।  उत्तर  प्रदेश  का  इंडस्ट्रियल
 ग्रोथ  1975-76  शौर  1976-77  में  8 श्रौर  0
 परसेंट  पहुंच  गया  था  और  2  परसंट  पहुंचने
 की  उम्मीद  थी,  इसलिए  झापने  बता  दिया  कि  कुछ  परसेंट
 झचीवमेंट  हुआ  है  ।

 माननीय  जाजं  फर्नान्डीज़  साहब  गांघी  जी
 का  नाम  ले  रहे  थे,  जहां  आपका  परपज्ञ  सूट  करता
 है  वहां  गांधी  जी  नेता  बन  जाते  हैं,  और  में  समझतो
 कि  गांधी  जी  का  ही  नाम  ले  कर के  प्रधान  मंत्री
 ग्रसद  मदनी  साहब  को  जो  चिट्ठी  लिखी  है  उसे  में
 पढ़ना  चाहती  हूं  1

 ©PM’s  protest  to  Jamat  Ulema-i-Hind

 The  Prime  Minister,  Morarji  Desai  has
 objected  to  Jamat  Ulema-i-Hind  using
 Mahatama  Gandhi’s  name  for  their  cur-
 rent  Satyagraha  against  the  Government’s
 policy.”

 कितने  शर्म  की  बात  है  ।  हमारे  प्रधान  मंश्री
 सब  से  बड़े  गांधियन  हैं,  शायद  गांधी  जी  का  ही  नाम
 ले  कर  जमदेशपुर  में,  झलीगढ़  में  दंगे  हो  रहे  हैं  L  इसी
 तरह  शायद  बेलची  में  भी  कहा  था  गांधी  जी  ने  कि
 हरिजनों  को  जिन्दा  जला  दो  ।  कहा  गया  कि  हमारे
 जमाने  में  भी  दंगे  हुए  ।  मैं  मानती  हू  कि  दंगे  हुए,
 लेकिन  उन  दंगों  के  फ्  कोई  न  कोई  दो  कौमी  नज़रिया
 नहीं  था  ।  लेकिन  आज  पूरी  फ़िज़ा  को  फ़िरकेबाराना
 बनाया  जा  रहा  है  जो  मुल्क  के  सेक्यूलर  कैरेक्टर  को
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 चैलेंज  कर  रही  है  भ्ौर  मुल्क  को  तहसनहस  कर  रही  है।
 मैं

 समझती  हू
 कि  हिन्दुस्तान  की  हिस्ट्री  में  पहले  कभी

 भी  हमारे  ईसाई  भाई  प्रोटेस्ट  के  लिए  सड़कों  पर  नहीं
 निकले  हूँ।  लेकिन  श्राज  वह  भी  हो  रहा  है।  देश
 की  पूरी  हिस्ट्री  में  हमारे  मुल्क

 हम
 रिफ्यूजी

 बन  कर  बंगला  देश  में  प्रापके  में  गये  ।  इन
 सब  बातों  से  प्रंदेशा  होता  हैकि  जनता  पार्टी  ने  फ़ासिस्ट
 ताकतों  को  ताकत  दी  है,  सरमायेदारों-ताल्लुकेदारों

 के  निजाम  को  पिर  से  लाने  की  कोशिश  की  है।  इस-
 लिए  जनता  पार्टी  के  खिलाफ  जो  नोकांफिड्स  का
 प्रस्ताव  भाया  है,  वह  सही  श्राया  है।  औौर  पूरे  हाउस
 से  भ्रपील  करूंगी  कि  इस  मुल्क  से  फ़िरकेवारियत  को
 हटाने  के  लिए  और

 मुल्क  को
 सोशलिज्म  की  तरफ़

 लाने  के  लिए,  मुल्क  के  फ़ोर्से  को  मज्ञवृत  करने  के
 लिये  पूरी  ताकत  से  इस  मोशन  का  समर्थन  करें  झ्ौर
 जितनी  जल्दी  हो  सके  इस  मुल्क  के  भ्रवाम  की  भलाई  के
 लिए  इस  सरकार  को  हटा  दें  ।

 ली  चन्द्र  शेर  सिह  (वाराणसी  )  :  सभापति
 महोदय,  सवे  प्रथम  चल्लाण  साहब  जो  विरोधी  दल  के
 नेता  हैं  उन्होंने  श्रपना  भाषण  शुरू  करते  हुए  कहा  कि
 मुझे  खुशी  नहीं  है,  बल्कि  में  राष्ट्रीय  कत्तेव्य  का  पालन
 कर  रहा  हूं  ,  मैं  कहना  चाहता  हूं  कि  पिछले
 ढाई  साल  के  कार्यकाल  को  देखने  के  बाद  और  जो  जनता
 ने  प्रपने  दिल  में  इनके  प्रति  प्रेम  पैदा  किया  था  और
 जिस  आशा  का  संचार  कर  के  मार्च,  977  रमें  भेजा  था...
 उन  सारी  झ्ाशाश्रों  पर  पछले  सवा  2  वर्ष  में  तुषारापात

 हो  गया।  मुझे  इस  बात  का  दु:ख  है  कि  जो  साथी  आज
 जनता  पार्टी  (एस)  बना  कर  निकले  हैं,  वह  साथी  आज
 से  पहले  क्यों  नहीं  निकले  श्रौर  इतनी  रही  और  भ्रप्ट

 हुकूमत  के  खिलाफ  प्रविश्वास  का  प्रस्ताव  लाने  में
 इसक  पहले  पहल  क्यों  नहों  की  ?

 प्राज  पिछले  सवा  दो  वर्ष  के  राज्य  के  चलते
 जितने  अंकड़े  यहां  पेश  किये  गये,  या  जितने  साथी
 उधर  से  बोले,  उन्होंने  भ्रांकड़ों  की  दुहदाई  दी  श्रौर  यह
 बताने  की  कोशिश  की  कि  कांग्रेस  राज्य  निकम्मा
 था।  कांग्रेस  राज्य  निकम्मा  था,  चला  गया,  आपको
 जनता  ने  मां,  977  में  इसलिए  बैठाया  कि  उन
 निकम्मों  के  निकम्मेपन  को  दूर  करें,  हिन्दुस्तान  को
 पभ्राद्श  भौर  गांधी-वादी  तरीकों  के  प्रनुरूप  बनाने  की
 तरफ  झ्राप  इस  देश  को  ले  चल  सके,  लेकिन  सवा
 दो  बरस  पर  दष्टिपात  करेंगे  तो  मार्च,  977  में
 जिस  हिन्दुस्तान  की  जनता  ने  श्री  जाजें  फर्नाण्डीज्ञ  को,
 जो  मुज्जफ्फरपुर  की  जेल  में  बन्द  थे,  लाखों  वोट  से
 जिताया  था,  उसी  हिन्दुस्तान  की  जनता  ने  मई,  977
 में  विधान  सभा  के  चुनाव  में  20  फीसदी  वोट  कम
 कर  दिये  हैं।  यह  सबूत  बताता  है  कि  जनता  का
 प्यार  जनता  पार्टी  की  नीतियों  को  कार्यान्वित  न  करने
 के  कारण  उससे  छिनता  हुआ  चला  जा  रहा  है

 जनता  पार्टी  प्रध्यक्ष  ने  भी  अपने  बयान  में
 कहा  है  कि  भाज  जीवन  के  हर  क्षेत्र  में  विश्वास
 का  संकट  है,  आथिक,  सामाजिक  व  राजनीतिक  चाल-
 चलन  में  विश्वास  का  संकट  है।  में  जानना  चाहता
 हूं  कि  उन  दोस्तों  से,  हमारे  जिगर  के  टुकड़ों  से,  कहां
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 चले  है  श्री  उग्रसैन  ?  मैं  उनसे  पूछना  चाहता  हूं कि  प्राप  डिफेक्शन  के  ऊपर  हमसे  कहते  हो  कि
 डिफीक्शन  पर  हस्तीफ़ा  दे  कर  चुनाव  लड़ी ?  |  उग्रसैन
 प्गर  कहीं  हो  तो  चुल्लूभर  पानीं  में  डूब  मरो,  जनता
 पार्टी  ने  मार्च,  977  में  जब  श्री  शेख  भ्रब्दुल  रहमान
 को  काश्मीर  से  टिकट  दिया  था,  बदले  में
 जनता  पार्टी  बनने  के  बाद  भी  जनसंघ  के  लोगों  ने
 बलदेव  सिंह  को  खड़ा  किया  भौर  जिता  कर  लाये  झऔौर
 उसके  बाद  फिर  बलदेव  सिंह  को  जनता  पार्टी  में  शिरकत
 कराया  ।  जनता  पार्टी  के  उम्मीदवार  श्री  शेख
 प्रब्दुल  रहमान  को  हराया  झौर  फिर  बलदेव  सिंह  को
 यहां  जनता  पार्टी  में  शिरकत  कराया,  क्या  यह  बलात-

 ट्
 के  साथ  शादी  रचने  जैसा  प्रस्ताव  नहीं  था  ?

 जिसने  जनता  पार्टी  के  उम्मीववार  को  हराया,  उसी
 झादमी  को  फिर  जनता  पार्टी  में  शामिल  कराया,
 यह  उसी  तरह  का  है  कि  कोई  मेरी  मां  के  साथ  बलात्कर
 कर  दे  और  फिर  उसी  बलात्कारी  के  साथ  हम  शादी
 रचाने  का  प्रस्ताव  करें  ।

 मर्ज  बढ़ता  गया,  ज्यों-ज्यों  दवा  करते  गये  ।
 6,  6  डिफैक्टर  प्राये।  श्री  रघुरमैया,  डा0  सरोजिनी
 महिषी  जैसे  इन  6  लोगों  को  जब  झापने  लिया  था,  उस
 समय  डिफंक्शन  के  बाद  चुनाव  की  बात  आ्रापके
 दिमाग  में  वहीं  भाई  ?  मैं  डके  की  चोट  से  कहना
 चाहता  हूं  कि  में  बनारस  से  झपनी  सीट  से  इस्तीफा
 देने  को  तैयार  हूं  श्रगर  मोरारजी  भाई  भपनी  शीट
 गुजरात  से  इस्तीफ़ा  दें  और  चुनाव  हो  जाये  ।  जनता
 का  जो  फैसला  हो,  वह  मान  लिया  जाये  ।

 यह  विश्वास  का  संकट  क्यों  हुआ,  भाज  एक
 बड़ा  सवाल  है  ।

 एंक  सासनोय  सदस्थ  :  कुर्सी  नहीं  मिली
 इसलिए

 श्री  चद्शेखर  सिह  :  कु  सी  का  भी  ज़िक्र  करूंगा,
 उस  पर  भी  झाना  चाहूंगा  ।  यहां  बहुत  कहा  गया  कि
 जीवन  क ेहर क्षेत्र  में  विश्वास  का  सकट  है  |  यहां
 तक  कि  मंत्रि-मण्डल  में  विश्वास  का  संकट  है  श्रौर
 इतना  ही  नहीं,  दो  मंत्री  कहते  हैं  कि  बोनस  के
 मामले  पर  हम  मंत्रिमण्डल  से  हट  जायेंगे  ।  प्रधान
 मंत्री  कहते  है  कि  बोनस  के  सवाल  को  हल  नहीं  किया  जा
 सकता  है।  झाज  हस  जनता  पार्टी  (सी)  के
 मंत्रिमंडल  में  तलमेल  नहीं  है  ।  मेल  तो  खत्म  हो
 गया  है,  केवल  ताल  ही  ताल  बाकी  रह  गई  है  ।
 केवल  ताल  बज  रहा  है,  इसमें  मेल  का  प्रभाव  है  1

 प्रधान  मंत्री,  श्री  मोरारजी  देसाई,  मेरे  लिए
 भ्रादरणीय  हैं,  बुजुर्ग  हैं,  लेकिन  में  कहना  चाहता
 हूं  कि  उन्होंने  खोसला  कमीशन  के  सामने  बयान  देते
 हुए  कहा  था  कि  जिस  समय  महात्मा  गांधी  की  हत्या
 हुई,  उस  समय  मैं  बम्बई  का  गृह  मंत्री  था;

 मे
 बताया

 गया  कि  गांधी  जी  की  हत्या  होने  वाली  है,  लेकिन
 मैंने  उसे  मज़ाक  समझा  ।  प्राज  में  इस  सदन  से,
 झौर  इस  देश  के  लोगों  से,  कहना  चाहता  हूं  कि
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 [at  चदशेखर  सिंह]
 भी  मोरारजी  देसाई  के  मज्ञाक  शोर  गोइसे  की  गोली  से
 हिन्दुस्तान  का  राष्ट्रापता  इस  दुनिया  से  उठ  गये
 झाज  वह  उन्हीं  लोगों  के  साथ  मिल  कर  हिन्दुस्तान
 को  साम्प्रदायिकता  की  भट्री  में  झोंकने  का  काम  कर  रहे
 है  ।  श्री  मोरारजी  देसाई  के  मज़ाक  जौर
 गोडसे  की  गोली  ने

 हिकुस्तान
 स्तान  के  दीपक  को  बुझाया

 था।  म॑  प्रपने  बड़े
 |

 श्री  जा  फ़र्नाण्डीज,  को
 याद  दिलाना  चाहता  हूं  कि  उन्होंने  मेरे  निर्वाचन  क्षेत्र
 में  भाषण  देते  हुए  कहा  था  कि  दीपक  जलाने  वाले  भाज
 दीपक  ले  कर  भ्राये  है,  मगर  इन्हीं  दीपक  जलाने  वालों
 ने  हिन्दुस्तान  क॑  दीपक  को  बुझा  दिया  था  ।

 बड़ी  चर्चा  की  जाती  थी  कि  इस  देश  में  लोक-
 तंत्र  नहीं  है--केवल  तंत्ञ  रह  गया  है,  लोक  ग़ायब
 हो  गया  है।  वह  सरकार  डेढ़  ग्रादगी  की  सरकार
 थी  ।  हमें  खशी  है  कि  वह  डेढ़  प्रादमी  की  सरकार
 चली  गई  ।  लेकिन  म॑  कहना  चाहता  हूं  कि  श्राज
 डेढ़  से  बढ़  कर  पौने  दो  झ्रादमी  की  सरकार  हो  गई
 है  ।  बाप  बन  जाता  है  सरकार  का  मालिक  श्रौर
 बेटा  बन  जाता  है  चुनाव-कोष  और  जनता  का  भाग्य
 विधाता।  यह  कैसी  राजनीति  है।  श्राज  राजनीति
 झौर  व्यापार  का  गठबन्धन  चल  रहा  है  ।

 साथी  मधलिमये,  ने  94  लाख  रूपये  क॑  बारे  में
 कहा  है।  जब  में  श्री  राजनारायण  के  यहां  बेठा  हुप्ना
 था,  तो  लंदन  से  बालसु+ ह. प्यम्  का  फोन  आया  कि
 चार  स्मगलर्ज़  ने  मई,  1977  8  कान्तिभाई  देसाई
 को  20  करोड़  रुपया  दिया  था  उसी  में  से  94  लाख
 रुपया  चन्द्रभानु  गुप्त  को  दिय।  गया।  मैं  एक  शेर
 कहना  चाहता  हं

 हिफ़ाज्त  ऐसी  न  हो  कि  हफ़िज़  गायब  हो  जाये
 दवा  ऐसी  न  हो  कि  मरीज  गायब  हो  जाये,
 कद्रदानी  बढ़े,  चरण  पड़े  चाद  पर
 तारीफ़  ऐसी  न  हा  कि  तमीज़  ग़ायब  हो  जाये  t

 ---++औौर  ग़रीब  की  बची-खुची  कमीज्ञ  भी  गायब
 हो  जाये  1

 8.00  hrs.

 यहां  पर  बड़े  आंकड़े  रखें  गये  --श्रांकडों  की
 भूल-मभुलैयां  में  डालने  की  कोशिश  की  गई।  (थ्यवधान  )
 इन  लोगों  का  तो  लोकतंत्न  म  विश्वास  नहीं  है,  उनके
 पास  कोई  तर्क  नहीं  है।  नागपुर  से  जो  फरमान  आयेगा,
 उनके  लिए  तो  वही  फ़रमान  असली  है,  मगर  उस
 फ़रमान  के  कारण  लोकतंत्र  नहीं  चल  सकता  है
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 JULY  12,  979  Motion  292.

 यहां  पर  कहा  गया  कि  जब  उत्तर  प्रदेश  म
 कमलापति  त़िपाठी  का  राज  था,  तब  सेना  के  द्वारा
 पी0००  सी0  के  जवानों  पर  गोली  वर्षा  की  गई  थी  ।
 अगर  कांग्रेस  राज  में  गोली  चलाई  गई  थी,  तो  मैं  केसे
 कट  कि  जनता  राज  में  सी  0  भार  0  पी  0  के  जवानों  पर  जो
 गोली  चलाई  गई,  वह  फूलों  की  वर्षा  थी  ?  भ्रगर
 कांग्रेस  राज  की  गोली  गोली  थी,  तो  जनता  पार्टी  (सी)
 क॑  राज  की  गोली भी  पुष्प  वर्षा  नहीं  है  ny

 कहा  गया  है  कि  श्री  राज  नारायण  जी  कंँसे
 जनता  पार्टी  से  चल  गये,  वह  कल  तक  नानाजी  के  मुंह
 से  मुंह  मिला  कर  बोलते  थे  ।  में  कहना  चाहता  हूं
 झौर  याद  दिलाना  चाहता  हूं  डा0  लोहिया  की,  963
 की  कलकत्ता  कान्फ़रेंस  में  डा0  लोहिया  ने  कहा  था  कि
 कांग्रेस  के  कारण  देश  में  श्रविश्वास  पैदा  हो  गया  है,
 कोई  कांग्रेस  को  हटा  नहीं  सकता,  इसलिए  इस  सांप
 का  कुचलने  के  लिए  शैतान  से  भी  हम  हाथ  मिलाने  को
 तैयार  हैं  और  हम  ने  जानबूझ  कर  के  झ्लार०एस०एस०
 के  शैतान  से  हाथ  मिलाया  ।  लेकिन  झाज  समय  भरा
 गया  है  कि  उस  शैतान  को  भी  कुचलना  होगा  और  एक
 ४मंनिरपेक्ष  नीति,  समाजवादी  नीति,  समता  की  नीति
 झ्ौर  एक  ऐसी  नीति  चलानी  होगी  जिस  के  चलते
 राष्ट्र  आगे  बढ़  सके  ।  इसकी  कल्पना  के  साथ  में
 अझनन््त  में  इतना  ही  कहना  चाहता  हूं  कि  हमारे  जिगर  के
 टुकड़े  चले  गए,  वह  ऐसे  टुकड़े  है,  उन  को  इतना  इश्क
 हा  गया  कि  इस  सड़ी  लाश  से  भी  इन  को  बदबू  नहीं
 ग्राती  ।  गालिब  का  एक  शेर  कह  कर  में  समाप्त
 करता  हूं

 दरक  ने  गालिब  निकम्मा  कर  दिया,
 बरना  ये  भी  आदमी  थ  काम  के  ।।

 यह  कहते  हृए  में  इस  अ्रविश्वास  प्रस्ताव  का  समर्थन
 करता  हूं।

 Mr.  Chairman:  The  House  stands
 adjourned  till  11.00,  a.m,  tomorrow.

 i8,00  hrs,

 The  Lok  Sabha  the  nadjourned  till  Eleven  of
 the  Clock  on  Friday,  July  ‘13,  1979)  Asadha
 22,  r907  (Saka),


